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COUNCIL OF STA:I‘E
Friday, 17th March, 1

The Council met in the’ Council Chamber of the Co@ﬁcﬂ "House at Eleven
of the Clock, the Honourable the President in 4he -Chair.

DEATH OF Mr. RAMADAS PANTULU.

Tee HoNourape THE PRESIDENT: Honouzable Members, before we
proceed with the discussion of the motion on the.food question, it is with very
considerable sorrow that I have’to announce the sudden death of one of our
colleagues, the Honourable Mr. Ramadas Pantulu. He was for many years
.4 member of this Council and hg represented the Congress Party and during
the last three or four years he wts not able to attend this Council partly owing
to ill-health and partly owing to the Congress mandate. But I may inform
you, as all members know, he was highly respected, liked and admired by the
members of this House. Not only that, but he was one of the ablest members
that I have come across during 40 years of my public life. He has rendered
very valuable services to this House. Whenever he spoke, he spoke with
moderation, fully aware of the accuracy of his facts and his arguments were
cogent and unassailable. He also rendered very valuable service in Select
Committees. . I had the honour of sitting with him in many Select Committees
as a co-member and I found his knowledge of law was extensive and the help
which he rendered to Select Committees on many important and difficult Bills
was of considerable value. We are all grieved to hear of his death. I shall
with your permission send a message of our condolence to his. bereaved widow
and family. >

Tre HoNouraBLE SR MAHOMED USMAN (Leader of the House): Sir, I
beg to associate myself with what you have said. I knew the gentleman very
well and I think it is a great loss to the country that he is dead. He was
a very fihe gentleman. Though he belonged to the Congress Party, he was
very very moderate in his views, as you have just now said. I would now
request you to convey to the bereaved family our expression of sympathy.

Tee HoNourABLE Sir JOGENDRA SINGH (Education, Health and Lands
Member): Sir, T wish-to pay my personal tribute to the memory of one who
rendered very solid service lo the cause of co-operation. He was one of the
leading co-operators in India and his work in Madras will live, I had the
highest respect for him and I wish to be associated with all that you have

said about him.

Tre HoNoUrABLE Sik DAVID DEVADOSS (Nominated Non-Official): Sir,
I wish also to pay my tribute to th late Mr. Ramadas Pantulu. I had Known
him for more than 30 years. After a very successful career as a vakil in the
mofussil he came to Madras and made his mark there. I am not going to
speak about his legal success. But as a member of this Council he rendered
very good service. I will only mention one thing. When the Indian Com-
panies Act was being considered, he gave very helpful advice and he was
complimented by the Law Member, the Honourable Sir N. N. Sircar, on the
way in which he helped the Government in introducing a number of amend-
ments and so oh which were very much appreciated. It is a very great loss
to us. I hope you will convey our deep condolences to the members of his

family.
Tne HonouraBrLE. SIR RAMUNNI MENON (Nominated Non-Official): Sir,
I should like to associate myself with all that you and the other speakers have
said. Mr. Ramadas Pantulu was highly esteemed by all his friends in Madras
and was held in the greatest veneration and respect and we all mourn his loss.
Tae HoNouraBLE MR. G- 8. MOTILAL (Bombay: Non-Muhammadan): Sir,
I should like to pay my tribute to the memory of the late Mr. Ramadas

. (409) _ '
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Pantulu. I had the honoW of working with him in this House under his

leadership for some years and I knew how highly he was respected in this
House. His wprk was solid. . He gave his very best attention to the work
of this House. It is only on account of his illness during the last two years
that he has  been undble to come. He has not been able to come for some:
years because of political reasons but partly on account of his health. Last
year I was in communicati®n with him and this year also before coming over
here I wrote a letter to him requesting him.4p come and his answer was that
he was unable to move from his bed. He was unwell and therefore he could
‘not come. He, however, wished that I and other members of the Party would
attend the Council of State session and we have since been attending it. It
is a sad loss. Th® country is poorer by his death and also this Council is
poorer by his death. I join in paying my tribute to him.

*THE HoNOURABLE Panpoir HIRDAY NATH KUNZRU (United Provinces
Northern: Non-Muhammadan): Mr. President, we have all received the news.
of Mr. Ramadag Pantulu’s death with profound regret. Mr. Ramadas Pantulu
was known not only in this House but throughout the country as a real student
of public affairs. ﬁis acquaintance with all the larger. public questions in this
ccuntry Was extensive and profound and in the field of co-operation he rendered
lasting service not merely to his Province but to the whole of India. We, his
colleagues in this House, can bear ahple testimony to his thoroughness in
dealing with the various measures that came before us. His death is a great
loss both to the country and this Council.

Tre HovouriLe Mr. C. E. JONES (Finance Secretary): With your per-
mission, Sir, I wish to add my personal tribute to the Honourable Mr., Ramadas
Pantulu. I had known him for a number of years in Madras, where for five
years I was Finance' Secretary, and the peculiar value of Mr. Ramadas
Pantulu’s efforts ITn the cause of co-operation in general and of land mertgage
banking in particular in that Province is a matter within my personal know-
ledge. I had known him throughout as a man of broad views, of intense desire
to serve the agricultural interests which benefited by the co-operative move-
ment and the land mortgage movement in that Province, while his help was of
special value in solving the problem of agricultural indebtedness. It is possibly
due largely to his efforts that the land mortgage movement has made more
progress in the Madras Province than anywhere.else in India. I well know
his record of public service, and I should like to add my personal tribute to
those which have been offered by other Honourable Members.

*THE ‘HoNoURABLE SR A. P. PATRO (Nominated Non-Official): It is with
feelings of great regret that I have heard of the death of Mr. Ramadas Pantulu.
I knew him almost for 40 years. We worked together in the field of agricul-
tural co-operation. He was interested in the welfare of the ryot. At the time
when I was un-officially collecting statistics regarding the wages of the ryot
he came to me with a band of volunteers to co-operate and assist in my work.
The published book The Village Ecomomics was partly due to his assistance
in working out the statistical portion of it. Though we differed in matters of
policy, in matters of procedure, yet I admired his way of disinterested work
in which he excelled. Then came indifferences between him and ourselves in
political matters and there though we differed radically our social relations were
never affected. He was a man who could smile over any differences that
might occur for the time being, who could never keep rancour in his mind.
To forget and forgive was his policy. He was a gentleman whom we all
respected very much and his loss is deeply mourned by his friends and relatives.

Tae HonNouvrALE TRE PRESIDENT: Honourable Members, I will convey
your message of sympathy and condolence to Mr. Pantulu’s family. .

Tre HonouvrsarLe THE PRESIDENT: We will now proceed with the dis-
cussion of the food situation. I may inform the House that the same time
limit which I fixed yesterday applies today also.

*Not corrected by the Honourable Member.




" MOTION Re FOOD SITUATION—contd.

*Tae HoNouraBLE Panpir HIRDAY NATH KUNZRU (United Provinces
Northern: Non-Muhammadan): Mr. P’resident, I4tistened with great interest -
and attention to the speech of-my Honourable friend Mr. Sen yesterday. He
tried to give us a full and complete account of the food situation in the country
but I hope that he will not accuse me of being unjust to him when I say
that I felt, when he concluded his remarks, that the picture which he had
presented was a one-sided one. He disclaimed any intention, by recounting
the steps taken by the Central Government and by the Provincial authorities,
to handle more efficiently the P‘glz‘lems of procurement, distribution and price
control. He disclaimed any int&wion to be complacent or optimistic, yet his
speech as a whole created on my mind the impression that Governmenmt were
rather in an optimisiic mood and that they thought that their record was a
satisfactory one. I do not know what his standard of comparison was. Perhaps
he compared the present sactivities of the Government with its past unsatis-
factory record and then heaved a sigh of relief that the chaos®that existed in
the country last year had at last become less grave than it was. It is un-
questionably true that the situation which exists in this country is abnormal
owing to the war but India is not the only country the life of
which has been seriously affected by the war. England is one of such
countries too, and England has had to alter the normal course of its life to a
much greater extent than India. Iet us therefore see, if we whnt to have a
proper standard of compariscn, what is being done in England to feed the
population and keep the home morale high. Sir, England does not, like India,
produce almost all that it requires. In peace time, Britain imported two out
of every three pounds of food she required. The deficiency ‘was made good
by imports from her colonies and dominions and, generally speaking, from
Scandinavia and the Low Countries. During the war steps were taken to
increase production. I gather from an article entitled ‘‘Britain Eats to Fight'’,
which was published in The Fortune of April, 1943, that in the first three years
of war grass land, parks land gone to seed, etc., had increased Britain’s crop
land by 50 per cent. But even now it would be true to say that Great Britain
produced only half the food which she required. The rest .of,the food is still
being imported, and the necessary transport is being found for it by the British
Government. They have not contented themselves with saying that owing to
the war the people of England must be prepared to suffer from privations till
victory has been achieved. On the contrary, the Government ham taken every
possible step to feed the population and keep it contented so that thmt might
be one of the surest means of achieving victory. '

Now, I would like the Hcuse to note how the people of England are being
fed at the present time. It is stated in the article to which I have referred
that skilled workers who before the war earned about £3 or more weekly were
wedded by income and inclination to a diet of fish and chips, meaf, bread,
boiled potatoes and cabbage. They have had %o alter this diet, but they are
able to get, in place of the things they were accustomed to, meet, milk, cheese -
and bacon. In addition, they and their fellow workers have been induced
by shortages or Lord Woolton’s persuasive radio and press campaign on
nutrition to substitute milk, cheese and a variety of vegetables for rationed
meat and scarce costly fish. Thus the average Briton currently eats a better
balanced diet than he ever did before. In spite of the war and all the diffi-
culties that it has brought in its train, particularly in the matter of transport,
the averape Briton eats a more balanced diet today than he did four or five

years ago.

But, 8ir, that is not all that Great Britain has to her credit. There are
other steps taken by the authorities in order to keep up the health of the

-

*Not corrected by the Honourable Member.
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population. Thousands of ®anteens, I understand, have been established . in
factories and schools so that Industrial workers and children may eat off the
ration. That is in addition .to the prescribed quantity that they can get.
In rural areas ‘‘cash and carry’’ kitchens offer cooked meals that can be taken
home. Peregrinating pie wagons sell meat and vegetable pie to field workers,
and travelling canteens serving hot food deploy from central kitchens to small
villages and to workers in the fields. Altogether there are now more than
13,000 community feeding centres serving'mor‘g than 46 million meals weekly.,

Now, Sir, why is all this being done by the Government of Great Britain?
It is being done because the Government is a national Government responsible
to the people and interested in their welfare, and because it realises that the.
fate of the country not merely during the war but subsequently depends to
no small extent on the health and vigour of the population. The people of
I}‘.ngland, we are told, are nct fatter, but fitter now. Britain, neither eats to
live nor lives to eat, says the author of the article that I have referred to.
Britain eats to fight and to survive as a powerful nation. :

Let us compare the record of the Government of India with the record of
the Governmont of Great Britain, which is admittedly confronted with much
more serious difficulties than the -Government of India is. I have already
informed the House of the steps taken by the Government of Great Britain to
grow more food. We have been hearing for two years of the ‘‘Grow More
Food’’ campaign carried on by the Government of Indis. Yet, when I asked
yesterday how much new land had been brought under cultivation and how much
of the land under cotton and jute had been diverted to the production of food,
all that my Honourable friend the Member for Education, Health and Lands,
who deals with Agriculture, could tell me was that no definite information” on
the subject was available. No figures were available to show how much new
land had been brought under cultivation. And as regards the diversion of land
from money orops to food crops, he only hoped that a large part of the land
which was formerly being used for the production of cotton and jute was now
being used for the production of foodgrains. This is all that my Honourable
friend could tell me. Could anything provide a more eloquent commentary
on the efficiency and the energy with which the Government of India have
tackled the most serious problem with which we are faced today, than the reply
given by Sir Jogendra Singh to my question yesterday?

Take, again, Malabar, Cochin and Travancore. ILet me acknowledge the
steps taken by the Governimment of Madras to increase the monthly quota of
Malabar from 10,000 to 15,000 tons. It reflects credit both on the Food
Adviser and the Board of Revenue. But taking what is popularly called Kanara
as a whole while my Honourable friend Mr. Sen could tell us yesterday that
steps had been taken by organising transport to increase the quantity of food-
stuffs that were being despatched to Cochin and Travancore, his account seemed
to me to indicate that the Government of India were unable to relieve the
difficulties of the people of Coehin and Travancore to a greater extent because
of the transport difficulties——

Tae. HonouraBLE MR. B. R. SEN (Nominated Official): May I correct that
statcrnent? What I said was not transport difficulties but shortage of rice.

Tae HonNouranr.e Panpir HIRDAY NATH XUNZRU: Shortage of rice
we all know there is. But the Honourable Member took pains yesterday to
point out that the Government of India had tried to make up the shortage in
respect of rice by sending substitute grains to the affected areas,—things like
wheat and pulses. But let me say, since my Honourable friend denies it, that
the problem in respect of Scuth India is that of transport, that when T went |
to Cochin and Travancore,] was told not merely by people in generd! but by
very responsible persons the authenticity of whose statements the Central Gov-
ermnment will not deny, that these two States were unable to receive more
foodgraing and more sugar of which.there was a great shortage owing to the
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transport difficulties. Sir, the public in general is unacquainted with the condi-
tion of the people in Bouth India and our Governméht of India is not respon-
sible to the people. Consequently, they can still trot out thesexcuse of the
war and transport difficultics in order to explain their inability to feed the
_people. S8ir, this year we shall be faced with a serious situation again unless
the Government of India take adequate steps to learn from their past mistakes
and frankly admit that they stand ire nced, not merely of public co-operation
for whicl: my Honourable friend Mr. Sen appealed yesterday, but also of
public criticism. '
. Sir, befgre I proceed to deal with the larger questions that must be discussed
in connection  with the debate in which the House is engaged, I shall refer to
the position of the South Kanara district. My Honourable frrend Mr. Sen
omitted to refer to South Kanara probably because it is popularly regarded as
a- surplus district. But I understand that the Food Council of South Kanara
has been able to convince the authorities that they require more foodgrains. It
has received now 2,000 tons from outside but I understand thgt in its opinion
which is backed by that of the Collector of South Kanara, it requires about
18,000 tons more. I hope that my Honourable friend Mr. Sen will look to
that. I have no doubt that the Madras Government itself is looking into the
problem but perhaps the Madras Government itself will require some help from
the Central Goveinment if it is to relieve the difficulties of South Kanara.

I shall now deal briefly with the position in Cochin and Travancore. 8ir, my
Honourable friend Mr. Sen said yesterday that according to the rgcommendations
of the Central Government the people of Cochin ought t0 get a ration of one
Ib. & day but he had to admit that the ration *was in practice much less. It is,
I believe, not 10 oz. as he said yesterday, but 12 oz. per adult. Shortage of rice
was not the only problem which the people had to face. Shortage of sugar was .
another serious problem. I understand that the Central Government have sent
about 500 tons of sugar more and about 2,000 tons of gur but the Cochin Gov-
ernment had asked for a much larger quantity and there are no facts connected
with the production of sugar or gur in the country which can® explain the in-
ability of the Central Government to provide Cochin with a mueh larger quantity
of these essential foodstuffs. ' .

I will pass on to Travancore. The White Paper on Food which was distri-
buted among members of the Assembly during the last Assembly contained a -
statement to the effect that both Cochin and Travancore had rationed ndt, merely
urban but also rural areas. Now, my Honourable friend says that in Travancore,
extension to the ‘whole State has been undertaken. This shows how well in-
farmed.the Central Government was in November last. The reason for the delay
that has occurred in rationing in the State has been explained on the ground that
the Travancore State considered it necessary to build up a food reserve before
introducing rationing and that it had therefore ecraped and stinted as far as it
could without causing actual starvation. I do not know, Sir, on what basis this
statement has been made. If the Honourable Member had visited Alleppey as
I have done, he would have seen the famine-stricken people being fed there in
large numbers, whose condition was in no way different from those of destitutes
being fed in other aress.

Tac HonourRaBLE MRr. G. S. MOTILAL (Bombay: Non-Mubammadan): He
was afraid of himself being fed like destitutes.

Tue HowouraBLE Panpir HIRDAY NATH KUNZRU: If he had gone to
Travancore and seen things for himself in the coastal areas, he would not have
denied that there was starvation. Had he any personal acquaintance with the
state of things prevailing in Cochin, he would have-known that in the rural
areas, mb]smz;a pLaces—Iﬂagam am referring to the coastal areas—the people
were unable to get more than 4 oz or 6 0z. a day. T i
there also I understand. & here ia ll‘ shortage of sugar

Tie HoNouraBlE Sir A. P. PATRO (Nominated Non-Official): A million and
half of the population have gone on military labour on account of not being able
to get food there.
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Tar HoNouraBLE Panpair HIRDAY NATH KUNZR(: Recruitment has gone-
on at a brisk fate both in Cochin and in Travancore and I am indebted to my
Honourable friend Sir A. P. Patro for having drawn our attention to this import-
ant matter. The position of Cochin and Travancore is not therefore as good as
my Honourable friend Mr. Sen tried to make out. There is much in connection
with the despatch of food to these areas which yet required to be explained by
the Central Government,. . .

Now. Sir, a word about Orissa before I pass on to Bengal. I referred to the
case of Orissa last year. My Honourable friend Mr. Sen admitted that Orissa
in a difficult position partly because it has lost an income of about
25 lakhs from the remittances which it received from the Oriyas in
Burma and partly because 40,000 Oriyas had returned from -Burma to
Orissa. But in spite of this admission, he refused to -admit _that any,
‘injustice was being done to Orissa. My Honourable friend the Food Member,
however, promised to look intp the matter and see what steps could be taken
to remove any legitimate complaint thai might exist in connection with the
export of rice from that Province. My Honourable friend Mr. Sen has given
us no information on that point. T hope that he will still be able to tell us that
something has been done by Government to treat Orissa with greater considera-
tion than in the past. The export of rice from Orissa has been rendered possible
only because of the poverty of the people and it is no credit to the Central
Government practically to compel the Government of Orissa at the present time
to allow the .export of food as it did before.

Now, T shall pass on to Bengal which is the principal Province whose condi-
tion we must consider today. Tt is common ground that there is no shortage of -
rice in the Province as a whole. According to the official estimates, including
the statement made by my Honourable friend Mr. Sen last year, the total pro-
duction of rice in tho current year has amounted fo 10-3 million tons.

Tar HoNouraBLE Mr. HOSSATN TMAM : Aman rice?

Tre HoNourasre Pannir HIRDAY NATH KUNZRU: Aman and aus rice |
both. The harvest of the aman rice is expected to amount to about 84 million
tons and that of aus rice to about 1-8 million tons. The total production for the
whole year is therefore about 10:3 million tons.

Tre HoneéuraBLE MR. B. R. SEN: That was the estimate made in November.
8ince then we have had the final forecast for rice which raises the figure to 118
-million tons. ¢

Tae HonouraBLe Panorr HIRDAY NATH KUNZRTU: This is even more
satisfactory. ‘I am glad to know ihat the total production ef rice now is put
down at nearly 12 million tons. We have to add to this the quantity that is
being sent by the Central Government in order to feed Greater Caleutta. That
would amount, gecording to the; broadcast of Sir Thomas Rutherford in October
last to about 640,000 tons. Then, notwithstanding the preposterous statement
made by the Bengal Government that about 2 million people died last vear from
starvation and variots diseases, this too relieves the difficulties of the Bengal
Government to a_certain extent. It may well say that Bengal has in effect at
its disposal more than 12 million tons of rice. One would have expected in view
of this that there should be no shortage of rice in the deficit Wistricts and that
the prices would be such as to be within reach of the people. But I am sorry
to say that the information at my disposal does not enable me to believe that
the position is satisfactory in either of these respects. In the deficit districts,
there is still shortage of rice. Take, Sir, such districts as Dacca, Noakhali
g::tf];t;gons t;{ld 2(J6hanl;1{;;‘urﬁe Whﬁn I was there the price of rice ranged between

. 17 and Rs. 26. . Rezai Karim told m v i
was still Ts. (7.8.0 por maord. d me yesterday that the price at Daces

Tre HonouraBLe MR. A. Z. M. R'EZAI KARIM: (East B : -
madan): In uncontrolled shops. (Fae engal. Muham

Tre HoNourasLE Pavpir HIRDAY NATH KUNZRU: Naturally i :
trolled shops. Controlled ahoPs are no use. Mr. Neogy's motﬁerrhaz :::'i:tzrcxpgo
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him that the unofficial rationing committee has given up the¢ work of rationing
Yice in Dacea because its quality was so bad that*no one was prepared to get it.

Tre HoNourasrLe Mr. A. Z. M. REZAI KARIM: That is the complaint of
the Government of Bengal also. Very bad rice. °

Tae HonouraBLe Panpir HIRDAY NATH KUNZRU: The Government of
Bengal .themselves have the means of improving the situation in their own
‘hands. Tt is their duty to inspect the foodgrains when they are purchased. They
«cannot lay the blamg on the Central Government for that. If the rice that they
get is bad it is eijther due to the want of adequate inspection or to mal-adminis-
tration for both of which the Bengal Government is responsible.

Tae HonougrasLE THE PRESIDENT : Mr. Sen gave some explanation on that
in his speech. '

Tre HonouraBLE Panpir HTRDAY NATH KUNZRU': Yes, Mr. Sen’s state-
‘mént on that point was perfectly right according to the information that I re-
céived when I was in Bengal a little while ago. The prices may have come down
since then. They fluctuate from time to time. But generally speaking th?y
are still very high. I asked one of the Muslim representativess of Chittagong in
the Assembly the other day what the price of rice in the rural areas in Chittagong
was and he said Rs. 24 a maund. I should like to stress the fact that the price
of rice in the deficit districts is generally speaking higher in the rural areas than
in the urban areas. If, for instance, rice is selling in Dacea at Rs. 18 a maund,
it will sell in the villages of Dacca district at about Rs. 20°'a maund. Apart
from this, Sir, there is a shortage not merely of rice in Bengal. There is &
shortage of all kinds of foodstuffs, of pulses. of sugar, of salt,f oil, and so on.
‘The price of mustard oil towards the end of January last in the d¥stfi®s to which
T tave referred was about Rs. 1-8-0 a seer. It'is clear, therefore, Sir, that not-
withstanding the assurances given by the Central Government and notwithstand-
ing there being no actual shortage of rice in the Province as a whole the suffer-
ings of the people in the deficit districts continue. Now, what is this trouble
due to? Tt is due, Sir, to want of transport. My Honourable friend Mr. Sen
recounted the steps which were being taken by the Central Government, the War
Department and the Local Government, to remedy the situation. He told us
that about 10,000 boats, which had been returned by the military authorities,
were being reconditioned by the Government of Bengal. T should like to know
when this process of reconditioning began? My Honourable friend Sir Jwala
Prasad Srivastava stated in the-Food Debate in the Assembly®last year that
only 25,000 boats had been taken away by the military authorities and” that they
had all been released. My Honourable friend now says that about 10,000 boats
more are being released. Evidently. the Central Government are still not ade-
quately informed in regard to the vital question of transport.

Tue HonourabLE Mr. B. R. SEN: May I draw my Horourable friend’s
attention to the fact that, as I pointed out yesterday. it is Jot the military
authorities who removed these boats. Tt is #he civil authorities who removed
the boats under the orders of the military, and these boats were taken to certain
points and left in charge of civil authorities. = - . :

e ;I‘;m E[(;)No_ttxﬁ,\mt,p:f hPAnm'r HIRDAY NATH KUNZRU: Well, they could nc;t
eleased without the permission of the militar iti :
QW“SY o t_pursuance of th Denial palioy ary authorities as they were taken
ir, it is clear that the Government of India sh i
last what tbe exact figure of boats removed from ;)};]eladcx:&lkgggfsl :: gt?r:ir:::;
gf‘the Denial policy was but they do not even now know that and now we are
eing told that the 10,000 boats that have been received back are néw bein
recondxtlloned. When did this process of reconditioning begi I sh i &
ask 9 . : g begin I should like to
again? My Honourable friend said that the boats would be all rec nditioned
by the next rains. What will happen to the 1 i Tour op fim
months? H happe people during the next four or five
the & (:latione _Waslabsolutely' silent in regard to that point. He knows, Sir, that
faot in b p;sec%.realqs;hﬁzrllgui although he has not clearly broqght out that
facts but I cannot hel ) e sorry to accuge my friend of misrepresenting
in not having given it P saying .that he has been extremely unfair to the Housd
g€ given 1t a fuller picture and not having told us the full truth. Bir,
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the responsibility with regard to transport is that of the Central Government
with regard to railways, of the War Department with regard to steamers and
flats and of the Provincial Government with regard to country boats.

'I;HE HonourasLe THE PRESIDENT: Will you kindly conclude your speech

now ' .

Tre HonourasLe Panpir HIRDAY NATH KUNZRU: The Provincial Gov-
ernment have now bought a large quantity of rice but they have yet been unable
to dispatéh it in adequate quantities to the deficit districts. Purchasc therefore
can provide no solace to the suffering millions in the deficit areas. .

I should like, Sir, with your permission, to refer generally to f.l?e qpesﬁon of
public health. It is a mafter of eommon knowledge that the position in respect
of small pox and other diseases is still serious, as was well brought out in the
address given to the Rotary Club in Dacca the other day by Mr. Arthur Moore.
We are told now, Sir, that last year the total extra mortality amounted._ only to -
689,000 and that_of this 461,000 is accounted for by cholera, malaria and small
pox. Therefore, it appears from this that only about 289,000 people died from:
other causes. The statement, Sir, is too ridiculous to be taken geriously for &
moment.

. - Again, 8ir, T should like to point out that starvation has not been referred to

_as the cause of death at all. Some time ugo the Government of India stated’
to the Secretary of State that in their opinion the deaths had exceeded one:
million and Mr. Sen said here that that figure was speculative as the Govern-
ment of Indix_hud not received full information. Now, Sir, the information that
we have received is that the Gavernment of India had' exaggerated the number
of deaths on account of famine last year in Bengal. Sir, from all that I have
heard, and I have spoken to very responsible people, both official and non-official
—the deaths that occurred in Bengal last year can safely be estimated to have
been in the neighbourhood of 2 million. Sir, this is the serious position that
exists in Bengal even at the present time and if the Government of India main-
tain their present.attitude one cannot hope that the sufferings of the people will

. be brought to a speedy termination.

My Honourable friend, Mr. Sen, in the concluding pert of his speech——

Tre HonouraBLe THE PRESIDENT: Please don’t go into new matter. Yow
have already taken over 15 minutes. '

Tre HonourasLe Panpir HIRDAY NATH KUNZRU:—asked me to co-
operate with the Bengal Government not as a favour but as a matter of duty
in order to improve the situation there. This was a covert attack on the public-
men and the Press of Bengal. The Honourable the Food Member deprecated:
statements telling the true situation in Bengal and called them unnecessarily
alarmist. My Honourable friend now, instead of appealing both to the Govern-
ment and people of Bengal to work together makes a one-sided appeal to the-
public men of Bengal, thus making out that their agitation in no small measure-
has been respongible for the sufferings of the Bengalis. I think it will be realised:
that so long as the facts about the severity of the famine in Bengal were not
known to the British public scarcely any help came from the British authorities.
They became conscious of the magnitude of the problem only when the truth -
was allowed to be published in the British papers and such steps as have been:
taken by the Central Government to bring pressure to bear on the Provincial
authorities are due to the pressure of public opinion. They may deprecate public-
criticism now, but the Central Government had made itself so contemptible
that the Provincial Governments would have paid no attention whatsoever to it
but for the fact that it was being goaded by public opinion to go forward and to
control the Provinces which wanted fo follow an individualist policy. Sir, my
Honoura,ble. friend gaid yesterday that the Government of India could cert'ainly

12 nooy iDtervene, but they had to see whether an opportune moment for
. intervention had come.. Sir, if any Government did anything which
conflicted with the prosecution of the war, that Government would be flung.
aside. Yet, when hundreds and thousands of people have died—millions indeed
have died—the Government of India does not think that the time for interven-
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tion hgs come. Sir, 1 should be very glad if the Provincial Governments dig:
chargeq their duties adequately; but no theory of provincial autonomy can justity
the ‘Government of India in siinply looking on while the people age dying like fles.
The responsibility not merely for the war but for the lives of the people is that of
the Central Government at the present time. War or no war, provincial autonomy
or no provincial autonomy, the people must live. If they do ot live, the blame
will justly be laid at the door of the (entral Government. -

*I'nr; HoNourasLe MR, HOSSAIN IMAM+ (Bihar and Orissa: Muham-
rsadan) : Mr. President, I am sorry I want not in my seat when the death of
our old colleague @Ir. Ramadas Pantulu was referred to.- I am sorry for his
" deatl, gnd I express the sympathy of my Party now with his family in their
bereavement. - N

Mr. President, I had no inteption of delving into the pasj and giving a
political colour to my speech. But it seems that we are fated by circumstan-
ces never to come out of this jungle. Mr, Sen’s speech was a lucid, compre-
hensive and clear statement of facts. Although I have slight differences with
him, I find that there are major grounds of common interest and common
concern. If the debate had remained on that plane, there would have been no.
bickering, there would have been no need for using strong words or for having
flings al each other. I think Mr. Sen tried to steer clear of the political morass.
But in this House we are forced by circumstances to refer to things which
are not strictly germane to the situation. I shall therefore endeavour to steer-
clear as far as possible of the past and concentrate more on the present and the
future than on an unprofitable discussion of -what happened t years 1943
and 1942. .

Sir. 1 first of all welcome: the report on the progress of the recommendations.
“of the Foodgrains Policy Committee which has been made available to us by
the Food Department. It is a detailed statement of all the actions which the
Government has taken or which it proposes to take, and it gives a good
amount of food for thought, if not food for eating. I shall reserve my remarks.
on that report to the concluding part of my speech. .

1 should like to congratulate Mr. Sen on his strong statement that they
will have to deal drastically with those anti-social persons who for personal
g2in would not hesitate to see other people die of starvation. That, Sir, is the
correct line of action to take. But you should not spend all yow force on the
poor cultivator. Others too must come under it.. Everybody who is smti-social,
who wants to make capital out of the starvation of the people, must be dealt
with drastically, no matter how high he might stand and what mught be his.
position in public life. Even. the press must not be immune. Even the trade
mwust not be immune. Everyone who ig acting in an anti-social manner for his.
personal gain must be drastically proceeded against.

I would like to mention that I had so far uwnderstood the pPolicy of the lood.
Department cf the Government of India to be to establish confidence in the.
present order. My Honourable friend Mr. Kumarsankar Ray Chaudhury
referred to a circular of the Bengal Government. I have not seen that circular..
I should. like it to be placed on the table of the House so that we may know
whether the interpretation put on it by Mr. Ray Chaudhury is correct or not.
We remember, Sir, how last year too an endeavour was made by the Food
Department to rehabilitate confidence and how it was frustrated. Again
attempts are being made to encourage people to hoard. The cultivators are
being encouraged to hoard, on the plea that they will get higher prices. Every
endeavour is being made in the ‘countryside by interested people to make:
diﬂicultie.s and to augment existing difficulties. I want the Government
of India in its Food  Department to state clearly  what.
their _policy is. Do they wish to encourage such actions, or do
they wish to discourage them? Do they want that there should be no confi-.
dence in the officials of the Government and that everybody should try and
evade all measures for amelioration and create a pani¢c in the countryside?:

*Not corrected by the Honourable Member.
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.Is that the policy of the Government of India? Or is the policy to rehabilitate
confidence, to make people understand, to make them do the necessary things

villingly and co-operate with the authorities concerned in ameliorating the con-
ditions of the. suffering in Bengal? ‘

1 welcome the Honourable Member's statement that judgment and discre-
tion should be used in controlling other Provinces. I think he has found the
right components. Judgment alone should not be the criterion. Discretion
mus; also be .used. And I would rather emphasise the discretion part more
;!:han the judgment part. He again referred to the fact*tha%, unlike last year,
it was the cultivator and not ‘the trader and the middleman who was hoarding.

"1 welcome this admission on the part of the Government of the share of the
- trade iu the -debacle of last year. Last year’s debacle was caused largely by
the actiong of the trade and by the Denial policy of the Government of India,
and also by the failure of the transport system—not only war transport, but
civilian transport. as well, as was evidenced by the statement that 86,000 boats
had been requisitioned. People conversant with Bengal can realise what an
important part boats play in the carriage of foodstuffs and other necessaries of
lifc. ‘Without boats, I think the railways would fail to be of service. The
reculiar condition of Bengal is such that we find that in spite of there being
a surplus in certain districts, it is not possible to move it because of want of-
. conveyance. Therefore, it is not a small matter that boats sbould be returned
to the fishermap.at the earliest possible moment, and in as large & number as
can possibl*#* managed. I would go further and say that Government should

g(‘ttbe content with getting back 10,000 boats. They should try and get more
ouls. .

Tnr HoxourasLe Mr. G. 8. MOTILAL: Could you spare some from Bihur?

Tue HoNourapLe MR. HOSSAIN IMAM : If you were to indent on America,
you could get 10,000 boats in one shipment—mass production technique is so
efficient there tlrat they cun do wonders. I am sure the War Department has
got a large number of steel boats. There are a alrge number of steel boats
.available in the Defence Department stores. I know of one city in my Province
where there are about a thousand boats lying for the military. I am not going
to name it because it will be. information to the enemy.

Sir, Government ure now admitting the fact that to a certain extent t:aders
were also to blame for lust year's debacle. I for one would leave the things in
the nunds of the cultivator where you can always lay your hand on them. If
it goes into the hands of the trader it will disappear. It will be beyond yaur
povwers to get hold of it. In this connection I should like to zefer to a fact
which 1 came to know from a prominent Bengal Hindu member of the Central

" Legislature who was telling me*that much of the rotten and bad stuff now
-being sold has come out of the hoards of last year from some traders. The
gentleman named the trader to me. 1 am not going to give it but if the
Honourable Mr. Sen wants, he can get the name from the member about whom
I have referred. .

Tur HoNouraBLE Mr, A. Z. H. REZAI KARIM. On a point or order, Sir.
Js my Honourable friend aware that proceedings are pending?

Tuc Honouraste Mr, HOSSAIN IMAM: I am not aware of that. I
personally have no special Jove for the trader class. I would let them live and
let me live also. The policy of having a dual system of utilising the trade as
well as the Government would be a better policy than complete reliance on the
trade or on Governmeént control. We are new in the field. We have no experi-
ence.. Therefore, to be on the safe side, it is not advisable to take advantage
-of cnly one kind of agency. Our agency should be duplicated so that we may
sce the cénditions of both and whichever we find in the long run to be more
advantageous we may adopt. We should not be wedded to any one system. I
‘bave opposition only te undue prominence being given to trade and deprecation
-of Government control business. Take, for example, Soviet Russia, where the



FOOD STTUATION, 419
thing has been done by the Government and dqne much better than is done not
only in India but even in the United Kingdom. _ _

Tue HoNouraBLe MR. V. V. KALIKAR: There are no zemindaris in Soviet
Ttussia. : v . )

Ty HonouraBLE Mr, HOSSAIN IMAM: I welcome the nationalisation of
the land as well as of all industries. Let us have one job. Let not zemindars
be singied out alone to be sacrificed for the fattening of the industries.

I wae saying, Sir, that these boats shouid be made available by éasy hire
purchase system. You should not ask them to pay outright. They are ban-
kgupt. They have exhausted all their resources. It will be hard on them if
Government were to demand any cash price from the fishermen. I, therefore,
ask ‘the Government to give back these boats to the fishermen either free or on
easy hire purchase system. 8ir, reference was made by °the Honourable
Member from Assam to the preserving of wild animals. I think the tamed
gsnimals have «a better right to preservation than the wild animals After we
have seen to the tamed animals then we might think of the wild animals. I
would, therefore, suggest to the Department of Agriculture to take up Assam
linds and start a big State farm on the model of Russia, a State farm of, say,
40,000 or 50,000 acres, on a mechanised basis and on scientific lines. It may
be said that the land is a Provincial subject. I have no doubt that the Assam
Government would consent to placing the land at the dispasal of the Centre
provided the Centre would agree to give it back after, say, five or seven years,
lock, stock and barrel, with all the machinery and plant. In<jsoperiod of five
or seven years the Centre can recoup all its expenditure by meag?® g the produce
on it. 1t should bhe utilised not only for growing more food on a scientific’ basis
but it should also have dairy procduction as well. It should rnise stocks and:it
shculd have also vegetable cultivation. Government are really anxious “to
grow more food, that is the one place where they can set us an example. After
it has been returned by the Central Government I would ask the Provincial
Government to let it out on a collective farm basis, not as private property to
any single person. No more exploitation of the capitalist.

Sir, # should like to mention one fact which seems to me tv have not
received the attention which is due to it. I refer, Sir, to the  policy of the
Government of fixing a price for the whole of India. I think it isgnitially wrong.
The conditions of the different provinces are so different that it would be impos-
. sible to fix an effective price for rice and wheat.. It would be very hard on a
Province which has a low price to pay a higher price. For instance, take
Madras. Tt has beén singularly fortunate, in spite of its deficit, to keep down
prices. But it will be hard on other Provinces to ask them to reduce thair
price to the level of Madras and it will be hard on Madras to ask them to pay
a higher price merely for the sake of having g theoretical utfity in the price of
f?q(tistuﬁs. India is too hig a country to have one price prevailing-in all parts
of it.

Tue HonouraBLE Sik RAMUNNI MENON (Nominated Non-Official) : What
is the pre-war level ? '

- Tue HoNourase Mr, HOSSAIN IMAM: Mr. President, the pre-war level .
is not to be taken into account because it was a singularly depressed time. If
you wunt to take comparable items, you must go back to 1922—1929 for both
industrial production and agricultural production. For instance, Russia's
statistics are not published on the basis of the pfice level in 1917 when they
first came into effect or in 1937 which was the last of the second 5-year plan,
but on the basis of the price level in~1925 which is taken ks the basic year,
when the forces of both depression and inflation had come to a sort of eguili-
bmug]. Therefore, Sir, I would advocate that the Government should give up
the idea of introducing maximum prices. But, if they intend to do so, they
must also fix a minimum price below which agricultural prices will not be
allowed to go down. Governmentewill be compelled to but at the minimum.
They should have a floor and a ceiling price as is done in the ecase of cotton.
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You lhave an effective measures of control establighed at the moment for cotton.
I wouid have a ‘similar provision for the muin food crops, i.e., rice and wheat.
I do_not mind, Sir, fixafion of prices for regions. But may I tell the Honou-
rable Mr. Sen that the fact is that there is a’ different price within the district
itself. kiven within the Province .itself prices vary inplaces owing to the failure
of transport. DPrices are cheaper in my distrigt than they are in Patna, just
across the border. There is a difference of price between Patna und Shahabad.
You cannot level it without having free intercourse at least in the Province.
There should be no restriction on movement of foodgrains within the Province.
You can of course place some restriction on border districts. There is the
durger of infiltration of supplies to the other Province where there is a higher
price. Within the Province there should be free movement. Every officer
whereyer he may thinks he is supreme and all powerful, and he behaves in
that manner. Control is being abused.

Sir, 1 should like to enter my strong protests against the ration which has
becn fixed by the Government; one lb. per person per day is too low. No
country has got it at such a low level. Especially the Defence Department with
a population of less than half a per cent. is consuming two per cent. of the
products of India. It is taking four times its quotd. And then does it lie with
the Centre to tell us that the people who have got manual labour to do should
feod oniy on one Jb. for the whole day. I would not mind if one lb. is fixed for
rice and w ",“aut other foodgrains must be given to augment it. My personal
opinion is e should have 8 ration of two lbs. for manual labourers and
one and a half lbs. for ordinary citizens. Other foodgrains also should be includ-
ed in the unit you create. It is no good doing a thing in a half-hearted manner.
You should have controlled ration for all the stuff which should include ghee,
oil, sugar, kerosene, etc. Everything should be included in it. If you camnot
contro! it, then you are encouraging the black market, you are helping inflation,
and adding to the difficulties of the people. S

I should like to mention that it is very well for the Food Department to say
that they are taking steps. But I have not found a single statement on the
nature of the esteps taken to make more vegetables, eggs, meat, poultry,
available %o the public. (4n Honourable Member: ‘‘They should be con-
troiled.”’) The action taken by one Government is no consolation. The Govern-
ment is not willing to increase the freight charges because it will have an infla-
tionary effect on the War Transport Department, but they allow Provinéial
Governments to make huge profits. The United Provinces Government have
made a crore out of the control of gur and not a word has been said about the
Unitec Provinces ‘Government’s money-making activities. Linseed which is a
component of oil which used to be Rs. 2-8-0 to Rs. 3 a maund is selling at
Rs. 1-8-0 a seer. (An Honourable Member: ‘‘Rs. 1-12-0 and Rs. 2 some-
times.”’) Bengal is a deficit area far as mustard is concerned. But Govern-
ment is doing nothing. They want to-reduce the price of agricultural products
but our requirements receive no attention from the Government. Our main
trouble is get cattle. That is the power by which we cultivate our soil. No
endeavour has been made to supply cattle to tHb deficit areas at the control
rate or at a rate which would be in parity with prices. Here I should like to
mention that of all the controls that we have the most effective is the textiles
centrol.  The price machinery is of the industry itself. It is the industry
which fixes its price in consultation with the Government. Here agriculturists
have no place in the price fixntion. Even the nomination of a member is not
made by the Agricultural Department of the Government of India. I should
like to enter my strong protest against this policy that the agriculturists are
showu g cold shoulder and sometimes find no place among Food Department
nominees appointed to decide the fate of agriculturists.

I have tried to steer clear of controversial subjects so far. I wanted to say
something on the Foodgrains Report, but I shall just skip through it. I would
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like Government to import more tractors and power ploughs if they wish the
“Grow More ¥ood"’ campaign to be a success. If they are going to supply
compouents and parts, they should see that the vice-milling charges are moderate
anld we are not Heeced by the mills. When the wheat forecast comes, my
Houourable friend will find: that this year we are going to have the same amount
of bumper crop under wheat as we had in rice. I would ask him fo concentrate
on purchases in India and ships should be used for bringing coal to the West
Coast, relieving the railways of this responsibility. If you relieve the rallways
hom carrying coal to the West Coast, including Sind, Madrag and Bombay, I

think the raillways will be able to move a much greater amount of foodgrains
fromn surplus areas to deficit areas. There is mention of the setting up of a
Co-ordination Committee consisting of Military Commands, the Food Depart-
ment and Provincial Governments. We unfortunate people who live in. section
98 provinces are unrepresented anywhere and we are not able to voice our
. opinion. I do not want that you should give us your secrets. *But we who are
deprived of democratic Government have a right to be heard, if not to say what
should be done in our parts. It is not the case of one province alone. There
are five provinces which are now suffering under section 98, misrule or rulle.

I will only concentrate on one point which hag been left out. I would
likc Mr. Sen to state publicly the policy of the Food Departmenf towards the
Gevernment of Bengal. I regret very much the attack which was made by

. Pandit Kunzru on the Government of Bengal.

Tur HonouraBLE PAnDIT HIRDAY NATH KUNZRU: On the meﬁicxency
oi the Bengal Government, not on the Bengal Government.

Tur HoNouraBLe Mr. HOSSAIN IMAM: I would again ind him that
wlen he spoke last March on the Food Debate, he had not a ;2%0 say about
{Le deficiency in Bengal. On the 2nd of March we had a debate—

Tur HoNovraBLE Panpir HIRDAY NATH KUNZRU: There was no iood
debate in March last.

Tue HoNovraBLE MrR. HOSSAIN IMAM: We discussed the wheat position

and the position of other foodgrains.

Tre HoNourasLeE Sir DAVID DEVADOSS (Nominated Non-Official) : Why
do you go into past history?

Tur HoNouraBLe Mr, HOSSAIN IMAM: I had wanted to avoid it but no-
body knows the renl facts about the Government of Bengal on account of the
propaganda which has been carried on by the Press and on the platform ir
Beneal.

Tar HoNourasLe Sir DAVID DEVADOSS: You are all very good boys.

Tar HoxourarLe Mr. HOSSAIN IMAM: My Government was then not
functioning, Sir. Sir David Devadoss ought to know recent history better.

I am referring, Sir, to the fact that propaganda has been constantly oarried
on in the Press and on the platform that the present Bengal Government should
go. There ave people, Sir, who have been urging that even seetion 98 should be
rescrted to. T think everv Indian should be afhamed who asks for a 93 section
Government. No (Government can be as bad or as much against the democratia
spirit as a section 93 Government. >

Tne Honourasre tne PRESIDENT: Don't mix up the question of politics
with the food question.

Tnr HonouvranLe Mr. HOSSAIN IMAM: But sttacks have been made on
my Government which call for comment.

Tne Honouraprr Panpir HTRDAY NATH KUNZRU Your Government
Are vou the king?

Trne HoNourarrte Mr, HOSSATN TMAM Mr. President, I am proud of the
fact that the present Bengal Government includes an ex-Concress man, who has
also been in the Central Legislature in the past under the Swaraj Partv, and am
surprised that such a Government be dubbed as a non-national Govpmment A

national Government can only be a Government which includes Dr. Shyama-

prasad Mookerjee and because of the fact that he did not join the G'rovemmrnﬁ‘
it is called a non-national Government—for only that one reason. He was in the

)
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Government up till the time of the resignation of Mr. l‘,ul ul-Hug. (4n Honour-

able Member: ‘‘He was not a rnember of any Party.’’) He was in the Subhas

Bose's Group, Sir.
TEHE HoNouraBLE THE PRESIDENT: I think you had better avoid politics in

this debate.

THe HonouraBLE MR. HOSSAIN IMAM: I will avoid, Sir. I desired to say
that any one who happens to agree to worl: with the League Ministry becomes
a non-national and every one who works against the Ministry becomes a
nationalist. I would like to draw the attention of the Honourable Members
coming from Bengal to a strange happening in their own Province whe.e the
Leader of a Party resigns from the Ministry and yet the Party goes on supporting
the Government. No where have I found an. example of that nature and yet
it lies in their mouth to call this Government as nom-nationai. It is non-national
because you will not join it. You want to dictate your own terms; you want to

bring in your own protege, I'azl-ul-Hugq.

Tue HoNouraBLE THE PRESIDENT: What has this to do with the food
question ?

Tae HonourAaBLE MR. HOSSAIN IMAM: Sir, I should like the Food Depart-
ment to clearly indicate their policy towards the Government of 13engal and state
whether they want this propazanda to go on? These tactics of the I'ress and
the platform have, I am glad to see, been to a certain extent either subsided or

blacked out. )

THE (z. tABLE Ra1 Bamapur Sri NARAIN MAHTHA (Bibar: Non-
Muhammniadtn): ‘T read out to you yesterday the circular letter of the IDengal
Government in which they had insiructed the Press to refruin from publishing

"anything about the mudd.e and nemouency of the Government.

1HE HONOURABLE MR. HOSSAIN IMAM: Well, Mr. Piesident, I think 1t
would serve.a better purpose if Wwe concentrate more on the presenu condition
and suggestions iOr its betterment for the future rather thun spend our time on
bickerings.

LHE ﬂOl\OUBABLE Sik JOGENDRA SINGH (bducatwn, Heaith and Lands
Member): Sir, the Honourable I’andit hunzru began with a comparison between
the agncultural conditions in India and tngiand. Lor the last 20 years, I have
been watching™the formulation of agricuitural policy in En_land under the leader-
ship of Mr. Elliott, Sir Reginald Dorman Smith and Mr. "Hudson. [hat policy
was founded on the demands of the karmers' Unions, who cluimed thut a
-minimum agricultural wage should be fixed, bearing svme comparison with the
industrial wage. It is thus that the agricultural policy was formulated and agri-
cultural progress was secured under the leadership of phese great agriculturiste

who took such a great interest in land.

Pandit Kunzru again pointed out that England had found it possible * to
increase the area under food crops during this period of war. He referred to the
answer which I gave him yesterday and said that it did not show any increases
of new lands under food crops in India. It is true that in England they had grass-
lands which could be brought under the food crops and all other conditions for
growing crops were available. Here, in India any one who is acquainted with
agricultural conditions knows that culturable land remains uncultivated because
it is thirsty of water. Otherwise the Jand hunger in India is so great that not
a patch-of land could remain uncultivated. I would admit that there are lands
all over India which could be brought under crops and failing crops we could put
trees on them. It could only be attained by a long term programme. It will
need capital, science, enterprise, spread over many years b-fore these lands
could be reclaimed. The only possible course that was open to the Government
of India was to bring lands which were devoted to cash crops and divert them to’
the food crops and here I amr glad to ray a creat deal of success has been
attained. T think I mentioned the areas that have been diverted from cotton

and jute to the food crops and these areas are not negligible.
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Tue HonourasLe Pandir HIRDAY NATH KUNZRU: May I correct my
Honourable friend? He did not say in his reply that the area that was no longer
under cotton and jute was being actually used for the growing of food crops.

All that he said was that it was believed that a large part of thig area had been
diverted to the production of food crops.

Tre HovouraBLE Sik JOGENDRA SINGH: I think I gave in unswer to a
question the exact figures of the lands that had-been diverted.

Tue HoNouraBLE PAnpir HIRDAY' NATH KUNZRU: I think I have got the
Honourable Member’s reply before me. If he likes I will read it out to him.
Sir, the question was:—

‘(i) How much land not cultivated previously has been brought under culti-
vation as 8 result of the ‘Grow More Food’ campaign?

(11) How much of the land under (i) cotton and (ii) jute has been diverted
to the production of cereals?’’

The answer to the first part of the question was: ‘‘No figures are available’’.
The answer to the second part was: ‘‘In comparison with 1941-42 the total
reduction in the area under cotton brought about during 1949-43 and 1943-44
amounted to 5,755,000 acres. The area under jute was reduced by 731,000
acres during 1043, Tt is believed that the bulk of the reductign in the areas
under these crops taken by food crops”’

TueE loNourabLE Sir JOGENDRA bINGH Well Sir, the Honourable

Member may take it that the area that has been diverted from cotton and jute
has gone under food crops.

Tre HoNouraBLE Sik A. P. PATRO: Is the Honourable Megmssware that

there are seasonal crop reports issued by Provinces showing the land under each
crop cultivation?

Tue HonourasLE Sik JOGENDRA SINGH: Yes, and the figures that I have
given have been obtained from these seasonal reports.

THE HoNoURABLE Sik A. P. PATRO: Why is the pubhcatlon of these sea-
sonal reports now discontinued?

Tue HonouraBLe SiR JOGENDRA SINGH: On account of shortage of

aper.
d Tue HoNourabLE Sir A. P. PATRO: Very bad economy. It is important
information, and it is not available.

Tur HonouraBLE Sik JOGENDRA SINGH In any case, Slr, I ¢bun claim
{hat the lands that have been diverted from jute and cotton, to which the
Honourable Pandit Kunzru just referred, have been put under food Crops. And
it is not a small area when we come to think of it.

Then the Honourable Pandit Kunzru referred to the normal diet in England.
He might just as well compare our normal diet also. There is no comparison
between the two countries so far as diet is congerned—the vanety of diet that

. the Englishman uses and the limited variety which we use in India. Perhaps
he is aware that the Nutrition Comnmittee has held that cereals must be supported
by ingredients such as pulses, vegetables, gur, oils, etc., to afford a proper
nourishing diet.

Before I pass on to the other points, I would like to deal with the use of
lands in Assam for collective farming referred to by the Honourable Mr. Hossain
Imam. He also drew attention to the need of obtaining more tractors and power
ploughs. An attempt has been made to obtain tractors from the United States.
The demand was for only about 100 tractors, which ate now on order they may
be delivered any day.

The Honourable Pandxt Kunzrg said that in our statistics no mention was
made of starvation deaths, He knows that the chowkidar who reports, is only
familiar with the reporting of deaths from varioub causes and evidently he has -
not reported deaths from starvation separately. The ﬁgures published represenb
statistics collected by the normal agency for the whole province, and that is the
only reason why it was not possible to give the starvation figures separately.
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Tue HoNouraBLe Panpir HIRDAY NATH KUNZRU: Does the Honourable
Member say that the ehowkidar only reports deaths from diseases? Is that all?

Tue HoNouraBLe Sik JOGENDRA SINGH: Yes. You cannot credit the -
chowkidar with the discretion to be able to réport deaths from causes with which
* he is mot familiar; he is only used to reporting deaths in the ordinary way, as
he has always done. The figures which we have taken are taken for the whole
of_the Province and are as relisble as can at present be obtained.

I should now like to give the House some general account of what has been
done in Bengal in the field of medical relief and public health. As the House is
aware, the situation in Bengal was greatly aggravated by a severe cholera
epidemic, and the reported death rate from this cause rose to over 5,000 a week
in early November. Another calamity befell Bengal in the form of a virulent
malaria epidemic and in many areas a large proportion of the population was
affected. Small:pox also increased. Unfortunately the provincial medical and
public health organisations were not equal to the task of providing medical relief
. for destitutes suffering from malnutrition or starvation and of bringing the
epidemics under control, and the Military authorities had to be called upon for
assistance. In spite of the Army’s own heavy requirements, the Commander-in-
Chief speedily made available for civil duties medical personnel and equipment
and medical offiters trained in public health work. There are at present in-the
field 16 military hospitals varying from 100 to 300 beds stationed.in ten districts.
There are also 54 mobile treatment centres which carry medical relief to the
villages, using jeeps and water transport to reach outlying places. On the publie
health side : are 56 military medical officers working as sub-divisional health
officers, sup>fVhred by eight military hygiene specialists. Reports which have
reached us, both from the Bengal Government and other sources, testify to the
invaluable work done by the military personnel. Kind treatment in clean, well-
equipped and efficiently run hospitals has to be considerable extent broken down
the villagers’ traditional reluctance to enter hospital. Nearly 600,000 cases had
been treated by military medical personnel up to the 15th February. Over
600,000 anti-cholgra inoculations and over 400,000 vaccinations have been per-
formed. T think the House will join with me in paying a tribute to the invaluable
assistance given by the Army at this critical juncture. They have rendered a
very great service indeed to Bengal.

The Govertiment of India have of course no large medical cadre from which
“they could give substantial assistance to the Bengal Government. They have,
however, ‘lent the services of an experienced I. M. S. public health officer for
employment as Director of Public Health and they have also made available
to the Bengal Goyernment the advice of their experts, the Director General,
Indian Medical Service, the Public Health Commissioner, the Director, Malaria
Institute.of India, the Director, Nutrition Research Laboratories, and the Director
of the All-Tndia Institute of Hygirne and Public Health. By the production of a
suitable injection for starvation cases in a state of collapse the All-India Institute
of Hygiene and Public Health has enabled a 90 per cent. death rate to be con-
verted into a 90 per cent. cure rate. A clinical research unit appointed by the
‘Indian Research Fund Association has also provided valuable guidance for medi-
cal staff in the treatment of starvation cases. Assistance has been given to the
Bengal Government where necessary in the procurement of special drugs. One
million halibut liver oil capsules were flown cut by air from the United Kingdom
and special emergency sup]glies of vitamin tablets and other drugs have been
obtained. 89,000 lbs. of quinine, 24,000 lbs. of febrifuge and over 9 million
tablets of atabrin, sufficient for the treatment of some 12 million malaria cases,
have been allotted to the Provineial Government.

Owing to depleted provincial medical cadres most Provincial Governments

have not been able to render assistance to Bengal, but the United Provinces
Government gave substantial help by the recruitment of sweepers who were

badly needed in the Bengal eivil hospitals.
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The situation generally has now greatly improved. Cholera mortality has
fallen to about 800 a week and malaria incidence has declined. Small-pox con-
tinues to increase but a vaccination campaign is: being ‘carried on by the civil
and military staffs. The Provincial Government have recruited 1,000 non-
riedical assistants for inoculation and anti-cholera work. 484 <ivil hospitals,
mostly of 20 beds each, have been opened in the districts and over 60,000 cases
have been treated. In spite of the general improvement, however, much still
remains to be done. The military personnel cannot be allowed to remain in-
definitely and an adequate civil orgaflisation to take its place has still to be
established. There is also no douht that there is still much room for improve-
ment in the civil medical institutions and public health services. These are
matters which the Bengal Government has under consideration and we shall
continue to render them all the assistance in our power.

The situation, however, is not free from anxiety. A great deal depends on
the population being able to obtain a well balanced ration, contaihing ingredients
such as pulses, fats, vegetables, sugar, etc., which are essential for proper
nourishment and which ought to be within the reach of all the people. All I
can say is that so far as agricultural production is concerned, 'we are working
within limits set by nature and it is not possible to increase or bring larger areas:
under cultivation in the near future. On the public health side, a good deal
of work has been done which I have mentioned to you. But I cannot lay too:
great emphasis on the procurement of a proper well-balanced ration for the-
people if they are to protect themselves from these diseases.

Tae HoNouraBLE M. V. V. KALIKAR (Central Provinces: General): Sir;.
I bavc listened carefully to the points raised by my Honourable ¢’¢cd Mr. Sen
yesterday in his speec{l and though the Government of Indi% h}ve framed
certain policies about the food administration in India, I am constrained to say-
that they have not taken proper care to see that the schemes they have enun-.
ciated have been carried out by the various Provincial Administraions. It is
a matter of some satisfaction that we do not hear of deaths of so many desti- -
tutes from starvation on the footpaths and pavements in Calcutta. We know:,
also that there is some imprcvement in the medical relief that is being meted.
out to the poor sufferers of Bengai. We congratulate the military for givin
a helping hand to the authcrities in the matter of distribution and medical’
relief. But I cannot, on the reports that I have received from my friends—
reliable reports—take an optimistic view of the situation. . But I Lope and pray-
God that the situated of last year should not be repeated again. Sir, we know"
thet the rural areas of Bengal, especially the deficit areas,”are mnot getting:
sufficient foodgrains at a reasonable price. I am told by my Bengal friends:
that in rural areas the price of rice has gone up as higk ar Rs 1-12-0 per’
seer and in Calcutta sometimes it has gone up to Rs. 2.

Tug HonouraBLe Mr. B. R. SEN: Is that per seer!

The HonouraBLE MR. V. V. KALIKAR: Yes.

Tge HoNouraBLE MR. B. R. SEN. Rs. 80 per maund.

Tre HonouraBLe MR. V. V. KALIKAR: Tt was just now told to me by my

Honourable friend."
Tae HonourABLE S1IR JWALA PRASAD SRIVASTAVA: Better make sure

of your facts.

Tre HonourasLe Mr. V. V. KALIKAR: Jou may contradict those facts;
but the fact remains that the prices are higher in rural deficit areas in Bengal..
The prices that have just been told to me by my Honourable friend Mr. Susil
Kumar Roy Chowdhury may not be true. But tHe information that I have:
received is that in rural areas, especially in deficit areas, prices are much higher
than in the urban areas. That is a point to be taken into considertion:
You may say that the statement issued by the Honourable Pandit Kunzru is
alarmist. But I am going to show to the House that the policy that has been
followed in Bengal, has not yet relieved the situation and people have not come-
to the conclusion that the same past mistakes of last year will not be repeated.
There are still compldints coming to us that there is no equitable distribution:
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of foodgraing to the deficit aregs in Bengal. I want to kriow whether the Gov-
ernment of India have changed theit policy now and have given this work
~over to th'e Provincial Government or whether they think it an all-India policy
- and that in the interests of the lives of so many millions of people they are
- respansible for carrying out their own policy. I want to know whether they
bave got an all-India policy or one policy in black and white on paper and
another policy in the Provinces? If surplus provinces are made to despatch

. loodgrains"to Bengal and if there is maladministration in Bengal in the distri-
* ‘bution of food, then you cannot take shelter under the Plea of provincial
autonomy. I am equally jealous about provincial autonomy; I am more
Jealous than my Honourable friend Sir Jwala Prasad Srivastava about provin-
Clal autonomy. But, Sir, I want to ask whether, when the question of the
lives of millions of people is concerned, he should try to close our mouths by

saying that because provincial autonomy exists in Bengal, therefore $he Central
*..Government cannot take any measures?

~My next point is that if the Central Government cannot adopt an all-India
“§ e policy, if the Central Government cannot control the distributiom
" of food in Bengal, you have no right to take away food from our
Provinces and to put us to inconvenience. Whatever sacrifices the surplus
provinces are making, they are making with a view that their countrymen in
- other provinces should be relieved of some of their troubles. . Here the Central
Government instead of becoming stronger day by day is becoming weaker.
During last year's debate I had specially put a question to the Honourable Sir
Jwala Prs;?%_%:évastava. I ask for the indulgence of the House for a momend

to point it Hlw: ’

THE oNOURABLE MR. KUMARSANKAR RAY CHAUDHURY (East
Bengal: Non-Muhammadan): On a point of personal explanation, I did not
make any statement like the one referred to by my friend.

Tre HonNouraBLe Mr. V. V. KALIKAR: I did not say you made it I

«gaid Susil Kumar Roy Chowdhury.

Tast time I asked the Honourable the Food Member ‘““‘You have sent food-
grains to Bengal. Have you ensured that those foodgrains have been equitably
distributed?’’ And his answer was: ‘‘That is a very difficult question for me
to answer. As my Honourable friend knows, that is the business of the Pro-
vincial Goveznment’’. Now, I want to know from my friend whether the
Provincial Government have discharged their responsibility properly or not?
If the Provincial «Government has not discharged its responsibility—whether
it be ¢ League Government, a Hindu Mahasabha Government or Congress Gov-
ernment—when so many people die of starvation, it is not a point to be looked
at by sitting in an easy chair. You have to fight and take strong action agains§
those Provincial Governments which are not following your policy. If Provineial
- Governments . ar¢ not following your policy, then you must take strong and
stringent action against them. 1f you are not taking strong and stringent action
against them, then you are of no use at the Centre. The Governmenf of dndia
should absolve themselves of the responsibility of adminisiration of the food
problem in India. IT.et Provincial Governments manage the business. What is
the use of taking shelter vnder the legal point and saying that provincial
autonomy exists in those Provinces and therefore you cannot do it? We were -
shown here samples of fooderatns which were broughf by a responsible friend
of mine and T have verified that the foodgrains which were purchased las8
year were kent uncovered,.uncared for, and the foodgrains-had so much deteri-
orated that thev were unfit even for cattle consumption. Do you think thaf
the people of Bengal have to suffer and die simply hecause of the malad-
ministration of a particular Gevernment? Why are you here? Why is the
Government of India here? Sir, it paing me much to see that the Government
of India is not strong enouch to take the action. The Government of India
is strong only in taking food from those Provinces which fortunafely grow some
more food than is required by them and you are bringing those Provinces fo
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trouble unnecessarily. I find from the figures that my own Province has
despatched to other Provinces 146,655 tons more than the quota you had fixed
under even the revised basic plan for my Province.

Tee HoNouraBLE Sir JWALA PRASAD SRIVASTAVA: Very good.

THE HoNouraBLE MRr. V. V. KALIKAR: It is no use saying ‘‘Very good’’..
My foodgrains must reach those people and save their lives. If you cannot see
to it, if you cannot save the lives of the people of Bengal, then do not deprive
my Province of its foodgrains. I pléad on behalf of all the surplus Provinces
that if these Provincial Governments mismange things, you must put your
foot down and see that they carry out your policy. Sir, you are taking food
from cultivators. As regards your procurement policy, under the pretext of
voluntary requisition in many districts zealous officials take forcibly foodgrains
at a low price from the cultivator. We make a sacrifice. We are ready to
make a sacrifice to save our countrymen in Bengal. Sir, you have fixed ceiling
prices, statutory prices. I am not going into a detailed discussion of that
because it hag already taken place. But you must also take into consideration
the necessities of the surplus Provinces. After all Indian agriculture depends
upon the vagaries of nature. You know, Sir, that in my Province it is the
custom of the agriculturist to hold on to a good crop for two years in order to
ensure against any mishap that may happen to his crop later. But that crop
also is being taken away, and taken away for what? For supplying these deficit
Provinces. The . result is that foodgrains are being wasted in
such a way that they do not reach the mouth of the hungry.
Hunger does not. know discrimination, Hunger dses , not care
for which party is ruling. The hungry man wants food, and. ii’ Jou cannob
give him food, you are unfit to be here. We know that the Government of
India is powerless in this matter. But I must press on the Government of India
to bring pressure on the higher powers to amend the-Act if necessary to see
that their policy is carried out by Provincial Governments. Already the Act
is amended. There is already sectibn 126A in the new Government of India
Act.. You must take strong action.- You must take courage in your hands.
Otherwise wash away your hands from this food administration; leave the food
administration to the Provinces; let them do what they like. Do not force
surplus Provintes to give their foodgrains to deficit Provinces and let the surplus
Provinces have some food for future adverse circumstances. -

Sir, I have stated the situation in Bengal. The situation in Coghin and
Travancore has been already stated by my Honourable friend Pandit Kunzru,
and my friends from Madras. My Province, so far as food is concerned, is
not a surplus Province. It is a self-sufficient Province, but I am ready %o
make sacrifice for my countrymen in other Provinces provided that the food-*
grain reaches the mouth of the hungry people there and is not wasted or used
by profiteers who profit themselves at the cost of the lives of the people in
those deficit Provinces. .

~  Sir, one word more about the agriculturist and I have finished. I fully
agree with ‘'my friend Mr Hossain Imam on one point and that is that the
agriculturist must get sufficient price for his foodgrains because he has to pay
three or four times more for getting his necessities of life in these days. You
cannot fix the prices of foodgrains without taking into consideration tige neces-
sities of the agriculturist, I mean the cultivator, who provides the food and
who has to pay four times over the pre-war prices of his bullocks, etc. So my
submission iz that, whatever your economists may_ say, you fix the price in
such a way that it will not hurt the agriculturist so that the agriculfurist will
allow the land to lie fallow or will convert that land to commercial crops. If
you fix prices at a lower level than the agriculturist is bdund in order to meet
the cost of his necessitics of life to convert the land to the production of com-
mercial crops. Your ‘“Grow More Food'’ campaign and all” these tractors and
fertilisers would not be of anv use to the agriculturist if you fix the price of
foodgrains at a lower level and procure by force from him his foodgrains at thaf
low price.
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- Bir, I have nothing further to say on this point- I only want to impress
upon the Government of India that 'in this matter they are responsible to-
the people of India and they nust take on fhemselves the responsibility .of
feeding the hungry people in the deficit Provinces. From the replies given
by my Honourable friend Mr. Sen to the questions asked it seems that they
are changing their policy. They say their policy is only to superintend and
control and leave everything to the Pruvincial Government. If so, ‘why so
much expenditure of the taxpayers’ money for superintendence and control?
Appoint a Superintendent in the Province and let the Superintendent control
it and superintend the affairs of the Provincial Government. It is no use
having a Food Department and such a big paraphernalia and at the same time
depriving the surplus Provinces of their food. If you really want that you must
save Bengal, Travancore, Cochin or Malabar from future catastrophe, then
you must see that your policy is carried out by those Governments and if it is
not carried out you must take strong action against the Governments concerned. .
. Tue HovouranLe Sik SATYENDRA NATH ROY (War Transport Secretary):
Sir, when we were students we read Pope’s lines: — :
*‘For forms of government
Let fools contest;
Whate'er is best administered
Is best’”’
I myself have often thought that there was a great deal of truth in these lines,
but in my experience it is only the bureaucrats who have supported this doctrine.
It is very refreshing to get support of this doctrine from a tribune of the -
people. I will not pursue this at the moment because I have really intervened
to answer certain points which have arisen in the course of the debate in regard
to transport. I shail be very brief, but I think that in view of what has been
stated 1 ought to try and explain, however briefly, the difficult situation in
which transport is placed at the present time. We have never contended that
transport has been able to move whatever it was necessary to move. In fact,
we have found ‘transport getting tighter and tighter as months have gone by.
When it is remembered that goods traffic today is more than 25 per cent. more
in ton mileage than before the war, when it is remembefed that this figure
does not include the vast quantities of military traffic that have to be moved now,
when it is afdo remembered that there is necessarily a considerable absorption of
wagons at depots and ports it is not difticult to appreciate what a tremendous
“burden transport is called upon to bear. It was to try to solve difficulties
that have arisen, that the Priority Organisation of the War Transport Depart-
ment was set up about two years ago. I am sure my Honourable friends
opposite will sympathise with those who have to work this organisation in their
invidious task of having to decide from day to day what should and what shou'd
not move on the railways. The- criterion that we adopt for coming to a decision
is the essentiality of a commodity and of its movement for the needs of the
country. It does not follow that what we do not regard as essential does not
also serve India’s economy, but it does happen, that often we cannot move
them when required and that they have to wait until the transport situatiom
gets engjer. T am alsd aware of complaints that certain commodities cannot move
at all. %’e have on the Priority side tried to improve transport in various ways.
“We have tried zoning areas from which rertain things should meve to.certain
other areas. We have tried to stop cross movements of traffic'and to put
distance limits on certain®forms of traffic in an endeavaur to avoid waste of
transpoft. All this is naturally bound to create a certain amount of dislocation
of orfhary trade channels. People who are accustomed to trade in a certain
way have had to alter their ways. Thev have comnlained and T have everv
aympathy with them. The only answer that T can’ cive them is that the situa-
tion being so tight there is no help. The war effort and the countrv’s economy
have gat to be maintained within the limits of the transport available. As there
" is not sufficient transport to go round certain people have To make racrifices or
to make changes in the methods of business fo which they have been accustomed.
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"That is with regard to traffic generally. But so far as foodgrains are concerned,
I think we can claim that by and large we have,noved the requirements of the -
Food Department. In this matter we are agents of the Food Department.
They tell us what are the quantities to he moved, and we trysto move them.
«Complaints were made about three areas—about Travancore and Cochin, about-
-Orissa, and about Bengal. Well, so far as Travancore-Cochin is concerned, it
is true that rail transfort to these areas is not easy. If wheat has to be moved
drom a surplus area in Sind or the Punjab all the way down by rail, over various
gauges and two or three different systems of railways, obviously it must mean
taking up a tremendous capacity which necessarily reacts on the movement of
wther commodities. The natural movement from Karachi is by sea. For some
‘time, in spite of shipping being acarce, we have tried to remedy the situation
by pressing for increased shipping. We have succeeded to a certain extent, and
though we have not got as much shipping as we would have liked, we are now
mmoving » great deal more grain by ships frem Karachi than we did, say, eight
«©r ten months ago. We are, however, not sitting back; we are pressing for more
«hipping. and we hope that we shall succeed in getting it; within what time I
<annot predict, but I think we shall probably achieve, if not the whole of our
aim, at least a vesy great part of it.

But in actual fact I am not aware that the requirements of Travancore have
wmot been met for Jack of transport. So far as I know, most of thc wheat and
-wheat products that we were required to move from Sind have been either
moved or have programmed to move, and I am not aware of.uny serious diffi-
«culties which have arisen. These movements. are being made mainly by sea.
Under the basic plan, we were required to move between the 10th July, 1948,
and 81st March, 1944, 39,470 tons of wheat and wheat products. This hus
ssince been stepped up by another 20,000 tons. I am not sure that all of it is
«coming from Karachi; some part of it, I think, is coming from overseas. Against
that original 39,470 tons, up to the end of .JTanuary we had actually moved 26,348
‘tons, which is about 70 per cent. And if T am correctdin supposing—my
Honourable friend Mr. Sen will correct me if I am wrong—that some part of
‘this is coming from overseas, we have moved a fairly substantial proportion of
what we were asked to do. In regard to gram, against a quota of 6,773 tons,
we actually moved 6,696 tons, which is pretty nearly 100 per gent. Rice of
«ourse cannot come from overseas; it must come from Sind or the Central
Provinces or Madras. Between the 1st December 1943, and the 81st October,
1944, we are expected to move 156,584 tons of rice. That gives a pro-
portionate tonnage up to the end of January of 80,000 tons. We have moved,
-against that, 29,000 tons. That is not a bad performance. As-<regards millets,
‘the proportionate quota for that particular period was 7,000 tons; as against that,
we have moved. 4,200 tons. That is not quite, so satisfactorys but I understand
‘that there irx some difficulty about millets being acceptable. The situation has
‘shown a considerable improvement in the past three months.

As regards Travancore we have brought in.large quantitips of foodstuffs into
Cochin port, but there has been same difficulty in distribution from Cochin
soonwards. The usual method of distribution from Cochin harbour for Travancore
oreas is by vellms. These are small boats which ply in the backwaters. We
have been in correspondence with the Travancore Government with the object
of getting more vellums in use, and we recently put,on three small ships to clear
‘the stuff from Cochin to ports of Travancore—Alleppey and other places. There
-are still about 20,000 to 25,000 tons waiting at Cochin, but I hope all this will be
«cleared in the course of the next two months. These ships are plying a sort
of shuttle service between Cochin and the Travancore ports. ILarge ships, as
Honourable Members will realise, cannot be used in the open roadsteads of
Travancore. Although, as T have said, we do not claim that transport is doing
all that is required of it, we ean claim to have done substantially well so far
as the requirements of Cochin ard Travancore are concerned.
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Then, Sir, I come to Bengal. Here there are certain difficu.ties peculiar
to the Province which I think I ought to explain. My Honourable friend men-
tioned Noakhali' and Dacca. The districts of Eastern Bengal are extremely
badly served by rail. They are dependent muinly upon water transport; and
unless this form of transport can be restored, they will cgrtainly with the best.
will in the world, fail to get all that they require. Rail transport is possible up.
to Goalundo or Khulna but transport onwards must be by river. The only all-
rail route is vié Santahar and Teestamukh Ghat, which involves transhipment.
from broad gauge to metre gauge at Santahar and then a ferry erossing. This.
particular route is very heavily engaged in military traffic. Honourable Members.
would not expect me to go into details which it would be undesirab'e to give
publicity to. But the fact has to be accepted that this particular route is very
full with military traffic. It is not that it is entirely used for military traffic.
We are all the time pressing for the fullest quantity of civil traffic which the two
Governments of Bengal and Assam consider as their essential minimum, to be
passed over this toute. Private trade requirements necessarily get pushed out
unless they are backed by the two Governments as essentigl. Everything on
the route must be programmed either by or through the two Governments if
they are to have a chance of moving at all. A quota for civil traffic is fixed at
the beginning of any month in consultation with the military and every attempt
is made to get this quota through. I may add that 1 have been in touch with
both the Bengal Government and with General Wakely, who, as Honourable
Members know, was specially deputed there to look after the transport situation.
I am glad to say that they are on the whole satisfied with the ‘‘excellent”
assistance that they have received from the Priority Organisation. When they
say ‘‘excellent’’ 1 do not want Honourable Members to go away with the im-
pression that they are getting-all that they want, because they are not, but
taking into account military requirements, the capacity of the line, the capacitizs.
of the transhipment points, etc., they are satisfied that the best possible is being
done to help them” In this connection Honourable Members will realise that
when there is very intense traffic, one of the most important things is, that
wagons or flats, must be unloaded and sent back quickiy. Otherwise, you are
going to get into & jam. The mobility of wagons and flats must be retained
if the traffic q®ota is to be carried. The delay in unloading flats and wagons has.
been a sotirce of some controversy between us and the Bengai Government at
various times. For example we laid on rail transport for 600 tons a day via
Khulna but not more than 480 tons could be dealt with because there are not
enough boats, eyough warehouses and so on. We have, therefore, cut transport
down to 480 tons a'day. But, if the need is great, we can always step up to a
certain extent but we can only do so if those who are responsible for unloading
wagons or flats carry out their jobs quickly. A great improvement has beem
secured in this respect, in recent months but even taking into account ail that
we have been able to achieve it is, I am afraid, true that all the essential
requirements of certain Eastern Bengal districts have not been met. These
requirements must Be met either by boat traffic or partly by rail and partly by
boat.

With regard to internal rail movements in Bengal, we have allotted 95 broad
gauge and 51 metre gauge wagons daily. This is my most recent information.

Tue HoNourarLE Panpir, HIRDAY NATH KUNZRU: How many wagons
werq required normally, say a couple of years ago? ’

Tae HonourasBLE Sir SATYENDRA NATH ROY: I am afraid that is more
than T can say. I daresay I can find out, but I have not got the informatiomn
bere, and I doubt if a comparison would be relevant in present conditions.

Tae HoNouraBLe Mgr, A. Z. M. REZAI KARIM: May I interrupt the
Honourable Member for a minute on a point of information? I want to know:
whether in making his statement today, the Honourable Member is taking
into consideration the inland steam navigation trade and the flats, stcamers,
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the large number of motor launches and other things which are also cove:ed hy
some kind of private ownership.

THE HonouraBLE Sik SATYENDRA NATH ROY: I am awurc: that there
are touring craft which can be made use of and I believe every attempt is being
made to utilise them, but the larger flats and steamers belonging to the steamer
companies are already ful y utilised over the Ganges and the Brahmaputra, the
latter being u part of the Assam line ‘of communications. These steamers and
flats carry not merely military but also civil traffic in accordance with the quotas
to which I referred earlier. There are only two routes to Assam, one by the
Brahmaputra river and the other by the broad gauge to Santahar and metre
gauge onwards. The problem is rather a difficult one. But, as I have bzen
trying to point out, we do feel that we have, by and large, been able to meet
the most essential requirements. 1 know that Honourable Membeis can easily
retort: ‘‘ls it not a fact that certain mills have closed down or is it not a fact that
coal has been scarce in Dacca?”’ That is perfect.y true. These things have
happened and they will continue to happen until our efforts at’getting a larger
number of wagons and locomotives are successful. I was perhaps wrong in
saying that, The wagons and locomotives we get will help us over the railway
situation as a whole but over this particular area they won’t help very much
because of the bottle neck in the line capacity.

Tue HoNeUrABLE Panpir HIRDAY NATH KUNZRU: Is there no hope for
Bengal then?

Tue HoNouraBLE SiR SATYENDRA NATH ROY: The hope for Eastern
Bengal lies in securing a greater quantity of boat traffic.

TaE HoNOURABLE MR. A. Z. M. REZAI KARIM: In that case, is the Honour-
able Member prepared, when the railway wagons and locomotives are available,
to release at least the steam boats and motor launches and other thirgs and
place them at the disposal of the people for their supplies?

Tae HonouraBLe Sik SATYENDRA NATH ROY: We are all the time
studying the problem. I cannot give a general answer as to what we can do
because it is mixed up with other questions. It is a question of stretching what
we have got to meet a very lurge quantity of essential demands. But we do of
course recognise the need for increasing capacity in waatever way that may
be possible. ~

Tre HoNourapLe Mr. HOSSAIN IMAM: Why not get more?  °

THE HoNoUrRARLE SIR SATYENDRA NATH ROY: Why does the Honour-
able Member assume that we are not trying to get more? We are trying to do
our best, but I should be wrong if T were to say that the situation is satisfactory.
It is not. We recognise that. But we are trying to carry on and meet the re-
quirements as best we can and to expand our resources. .

" Tue HonouraBLE THE PRESIDENT: I think I must adjourn the House ab
this stage, because there are two or three more speakers and then the Honourahla
the Food Member will reply. Mr. Sen may also wish to reply.

The Council then adjourned for Lunch till Three of the Clock.

The Council reassembled after Lunch at Three of the Clock, the Honourable
the President in the Chair. -

Tae HonouraBLe Mr. V. V. KALIKAR: S8ir, T owe an explanation for
quoting a wrqng figure about the price of rice in Omlcutta and Bengal. My
Honourable friends Mr. Susil Kumar Roy Chowdhury and Mr. Hossain Imam
were speaking about the rates of mustard oil. I thought that they were
speaking about rice and therefore I quoted the figure of Rs. 1-8-0 and Rs. 2.

Tae HoNourABLE CoLoNEL SiR HISSAMUDDIN Barapur (Nominated Non-
Official): Mr. President, Sir. I have listened with great interest to the most
lucid and illuminating speech of the Honourable the Food Secretary, giving a
vivid picture of the steps already taken and proposed to be taken by the Gov-
ernment of India, for the solution of the food problem. There is not the least
doubt that the authorities have been more active and vigilant, and the pros andi
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cons of the problem have been considered and every possible precaution taken
to ease the situation. :

The “‘Grow More Food" campaign 18 the only effective way of increasing
production. Government are doing their best but it js up to the public to give
their whole-hearted co-operation to help Government to make it a real success.

I must say that if the Provincial Governments and the States had assessed
their yearly produce and the quantities required for annual consumption before-
hand and the distribution had been regularised, simplified and equalised, the
difficulties confronted by them would be negligible. I must say of my own
Province, the N. W, F. P. Government, which has not raised its voice that we
are suffering so badly like certain other Provinces—especially like Bengal, which
is at the mercy of other Provinces due to its own political differences. Whose
fault? Surely their own! They ought to have foreseen things for themselves.
There must be some reason, of course, which may have been unavoidable but it
could not have,been so serious as is witnessed by the world at large. I can
cite the example of Bhopal State. The timely rationing system and price
control exercised in Bhopal State has worked marvellously well. TIf an arrange-
ment on similar lines had been devised by the Food Department on an ull-
India basis the result would have been remarkably good. His Highness the
Ruler of Bhopal had made elaborate arrangements before the harvest and the
geop]e there are enjoying the cheapest foodgrains and essential commodities of

aily life.

Now, Sir, I would strongly commend to the Government of India some
practicable proposals for their consideration and adoption, of course, with any
modifications that they may deem necessary to meet the situation according to
prevalent circumstances. ‘,

That a separate department, with staff, should be established and organized
in each and every Province, solely for the purpose of encouraging the ‘‘Grow
More Food'’ campaign under the charge of an Adviser. The land which is lying
idle should be best utilised by means of giving tagavi loans at reduced interest
and Government should consider the possibility of developing land by giving
special facility to the ryot without revenue, if possible, for the duration of the
war. The zamindars should be given foodgrains out of the total produce of their
respective lamds, for their annual consumption according to the number of family
members and incidental requirements of guests, etc., plus the quantity required
for sowing the next crop. The surplus should be bought by the Government on
very reasonable price keeping in view the comparatively high prices of agricul-
tural implements and essential commodities of daily life. :

The organisation of a separate Department for the purpose is suggested for
the obvious reason that the district authorities and the Revenue Commissioners
are already so over-worked with their routine duties and other war efforts that
they have very little or no time to devote exclusively for this vital task of ‘‘Grow
More Food'’ campaign. The Department in question shall also maintain a list
of zamindars of the districts concerned, the amount of land, how much wheat,
"jowar, bajra and maize, etc., have been sown in rabi and kharif, etc.

All this, of course, is a provincial affair and should be organised by the Pro-
vincial Governments but should be under the supreme control of the Central
Government. Each Provinee should intimate its surplus. after assessing its
yearly produce and annual consumption, to the Central Government, who should
in turn buy it for providing to the deficit areas and the army requirements.

I am absolutely certain that if proper constructive arrangements are made
on an all-India basis India herself will be able to produce so much foodgraine
for her requirements both for her population and the army that there will be
no need possibly for importing from foreign countries—and there would be no
extra strain on the shipping which is required for more important war purposes.

Mach has also been said that railway transport for the distribution of food-
grains from one Province to another has not been forthcoming. 8ir, if railway
‘wagons are not available in the desired number I must agk how the Railway
Department can produce extra locomotives and wagons in a day or in a month
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or even months? We are aware that no effort is being spared by the Transport
Department. to meet the demands as far as is feasible, and arrangements for
manufacturing and importing more locomotives are well in hand. .

An Honoursble Member had suggested that road transpprt should be improved
from village to village. I do not know how it could be feasible with the shortage
of petrol for such purposes?

Complaints have been hurled on*the Government but we should not forget
that unless everv individual and zamindar will effectively help for the ‘‘Grow
More Food’’ campaign, it is well neigh impossible for the Government to achieve
and exhibit the desired results. Our own countrymen are hoarding thousands
of maunds of foodgrains and not bringing it to the market. with a view to making
monetary profits, when they know their own countrymen are dying of hunger
and famine.

T had a letter from Lieut.-General Sir John Colderidge, late Northern Com-
mander, telling me that the people in England are greatly perturbed about the
famine in India. He says ‘‘We are getting some more information about the
famine and I must say that what T hear makes me feel unhappy as to the future
of India. To me it seems to be particularly bad that men should make huge
fortunes out of other peoples starvation’’. A

It 1s the primary responsibility of a Government to see that its people are
properly fed, clothed and sheltered but this can be achieved only with the willing
co-operation of the people themselves.

The House will agree with me that India is not the only country to suffer
the difficulties about foodgrains and essential commodities of daily life. In
Europe they are suffering much more than us. As compared with Europe, we
are having a more luxurious and gay life.

My Honourable friend Sir David Devadoss had complained that very high
prices are being charged for vegetables. I entirely agree it has gone very high
but vegetables are not exported from India. The reason for the high prices is
that the people are making more money in business and salaries nowadays and
they pay whatever is demanded of them for their essential requirements. I
strongly urge that the Government should also control the prices of vegetables
effectively. My Honourable friend had also suggested that the Army should
grow its own vegetables. The Army is doing it as far as is practicadle as explain-
ed by the Honourable Sir Jogendera Singh yesterday. I know in Hazdra district
of the N. W. F. P. Mr. Wakefield is running a big farm under the military
authorities and supplying vegetables to the Armv. But it must be borne in mind
that the Army at present is busy with its modern warfare, jungle warfare, ete.,
and it is very hard on them to expect to grow vegetables for their requirements.

To sum up the whole position T must say that greater improvement is visible
now all round and the people are much relieved and contented with the enforced
price control and the rationing being implemented; and that the Government
are taking all necessary steps to mitigate the sufferings and to see that food-
graing are within the purchasable power of the people.

With.these words. Sir, I once again congratulate the Honourable the Food
Member, who has been doing his utmost under great strain of war.

Tor HoNoUrABLE SIR GOPALASWAMI AYYANGAR (Madras 2 Non-Muham-
madan): Mr. President, T had not intended to participate in this debate, parti-
cularly for the reason that after the Report of the Foodgrains Policy Committee
the Government of India had got a policy with redard to food administration,
and we have heard from the Honourable Mr. Sen a lucid account of the steps
taken by the Government of India to implement that policy. It is a matter for
gratification that the Gregory Committee made a report in such terms that their
‘recommendations could be translated into action almost nt once. Tt is also &
matter for gratification that the Government of India have accepted practically
all the recommendations that that Committee made for tackling the food problem
in this country. Now, Sir, the main thing that was debated on the last occasion
that this House had seisin of this matter was the Bengal situation. I cannot
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speak with any personal knowledge of conditions in Bengal but we -have in this-
House an Honotirable Momber who has taken more than ordinary trouble in.
acquainting himself with conditions in Bengal and his-account of the state of
things in that Province as disclosed by him to the Press gave cause for consider--
able anxiety. The Honourable Mr. Sen’s speech gave us information en certain
points connected with the situation in Bengal. But, Sir, it seems to me that.
the faet being admitted that there is no shortage of rice in Bengal the main
problem that faces that Province in bringing about a proper distribution of the:
rice that is available there relates to transport. I must say, Sir, that after listen-
ing to the Honourable Sir Satyendra Nath Roy this morning, it seems to me:
that the Government themselves are doubtful of their ability to meet the situa-
tion adequately in certain districts of Eastern Bengal, at any rate with regard
te transport. It was, I think, admitted by Sir Satyendra Nath Roy that the
railways cannot manage the traneport that is needed. He gave us the impressiorn
that unless we could improve boat transport in those areas the conditions in those
districts were bound to continue to be unsatisfactory. If I have understood:
him correctly, then, Sir, T consider it is the duty of the Government to remedy
this defect as soon as possible. We have passed through several months since:
this situation was brought to the notice of the Government of India and it was
up to them to have made the arrangements necessary for providing adequate
boat transpgrt in the areas which needed that transport badly. I afh not sure
that adequate efforts have been made in this direction. T think, Sir, that in
this connection we are faced with the problem of competition between military
needs and the needs of civilian consumption.

Tae HonouraBLE Paxpir HIRDAY NATH KUNZRU: Civilian lives._ not

consumption.

Tse HoNouraBLE StR GOPALASWAMI AYYANGAR: 1 aééept that correct-
tion. .

In one passagé in the report of the Foodgrains Policy Committee they deal
with this matter, and I believe T drew attention to this when I last spoke on this
subject. It is contained in paragraph 2 on page 128 of the Report. - It says: —

“It is incorrect to say that next to the war the food problem is the most serious issue

which faces this country. This is wrong. The food problem is a part of the war effort.
Ite settlemént is as urgent as any. that confronts the country in military. terms”.

I appeal to the Government of India to place the provision of adequate boat
transport in respect of these districts on the same footing as the provision of
adequate transport for military needs in that area. Unless they do it, I am
afraid that the fears which they entertain might materialise and bring about a
situation which they will find it difficult to tackle after a few months. -

Then, Bir, in the course of the debate references have be¢n made to the
responsibility of the Central Government and of the Provincial Governments as
regards efficient food administration in this country. As regards this, Sir, nobody
can take exception to the general formula that the Honourable Mr. Sen gave
expression to yesterday. I quite understand that the major portion of the field
of food admipistration is within the sphere of the Provinces. But the Govern-
ment of India have accepted the position that this whole thing should be regu-
lated on the basis of an all-India food policy. They have undertaken to give
asgistance to the Provinces «in various ways, and I think it is up to them to
mal.{e it a condition of giving that assistance that the administration of this
policy in the different Provinces must reach an adequate standard of efficiency.
Here again, Sir, T would quote, for the information of the House, what the
Gregory Committee themselves have said:—

"Tho’ solution of the food problem does not consist merely in finding an. adequate -policy.
Bad‘gohcy.rnay be neutralized to some extent at least by adequate administration. Bad
administration will wreck any policy however good. And good administration in this connec-
tion calls not only for the normal qualities of assiduity and conscientiousrneas but for something

else ; it calls for & realization of the fact that the lives of humble men and women and children
who cannot help themselves are at stake’. 5
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That, Sir, is the over-riding consideration, apd if the Government of India
find that any particular Province does not reach an adequate standard of efficiency,
I think they should use all the powers they possess for enforcing that standard.

I must, however, express my agreement with the Honourable Mr. Sen when
he said that the intervention of the Government of India in this connection must
be characterised by discretion and judgment. There are Provinces which per-
haps would be all the better for the minimum of intervention from the Govern-
ment of India. The Government of India have got to pick and choose amongst.
the Provinces in deciding what amount of intervention they will make in food
administration in any particular Province. In this connection I would refer to-
a matter which my Honourable friend Mr. Hossain Imam touched upon in the:
course of his speech. When he was speaking about statutory price control, he
. warned the Government of India against trying to establish a uniformity of prices.

all over India. I think that warning has not been administered too soon. We:
have not yet reached the stage qf a uniform price level all oyer the country;.
and before the Government of India, in pursuance of their acceptance of the
recommendation of the Gregory Committee, proceed to bring about any such.
uniformity, 1 think they should take full account of this warning.  DPrices,.
especially in the matter of foodstuffs, vary from Province to Province; they vary
from district to district. I know in my own Province there are districts in
which prices vary from taluka to taiuka. There are adequate reasons for these:
variations. While 1 believe in statutory control, and have been complaining:
against the Government of Madras for not travelling beyond the policy of ceiling;
prices to an adoption of the policy of statutory price maxima, I do think that:
any attempt on the part of u Provincial Government either to step up its prices-
or to step down its prices to the level of some imaginary uniform price level in:
the whole of India would be a step fraught with considerable risks. It has been.
mentioned in the course of this debate that Madras has been able to maintain-
a lower price level for its foodstufe than other Provinces in India. It has bezn
asked how this has come about. It has fome about because the Government
of Madras tried to conserve the food resources of the Provinte primarly for the
people of the Province. They prohibited export from the Province. In fact,
they prohibited export from one district to another. There has been some talk
of free trade as between district and district within the same Pr3vince. But
my experience of what has happened in my own Province inclines me to the view
that so long as we believe in controls for the purpose of ensuring a fair price to
the consumer, we should also retain controls wherever necessary between one:
area and another even within the same Province. In Madras, for instance, tos
mention one instance, the great rice-producing areas are the Tanjore district ins
the south and thé Goduvaris in the north. The prices ruling in, these two areas.
were not the same before the war or even after the war. The result of trying
to bring sbout a uniform policy with regard to price administration has been that
the lower prices that prevailed in one area have been stepped up to the higher
prices in the other area. It has been good no doubt for the producers in the-
Jormer area, but the consumers have not been grateful to the Government for
}la)avir}g broug‘ht this about. That is the grievance amongst consumers in the-
rovince.

Now, to proceed to what has been stated about Malabar on the one side and.
Cochin und Travancore on the other, I shall say little sbout the two latter States;:
I believe my Honourable friend Pandit Kunzru has dealt with them adequately..
Those two States are the liability of the Government of India. They have got
to find the whole of the deficiency which those States are in now with regard to»
their food supply. Malabar is a Madras liability. I believe the Government
of Madras are quite willing to shoulder the whole of that liability. Conditions ins
Malabar have not been quite as satisfactory as in other districts of the Province:.
There was a considerable amount of dissatisfaction during December and January;.
I think it was more due to the miscalculation of local officers as to what the new-
harvests might bring on to the market and the Madras Government have takems
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adequate steps to increase the quantity that should be supplied to Malabar

every month. It is about six weeks since I left Madras and I have not heard

that conditions have grown worse in that area. But I should look confidently

to the Madras Government solving this problem for themselves.

There is one thing, Sir, connected with food administration which I should
advise the GGovernment of India to insist on in every Province. Y¥ood administra-
tion touches the life of the people very intimately and unless any administra-
tion—even an autonomous administration—tries to seek advice and help from
people in the different localities in all the various stages of food administration,
I do not think as much success will be achieved in ensuring efficient administra-
-tion as one ought to expect in such a connection. Madras, I think, has set an
-example in this respect. In fact, it is a policy which has since been recom-
:mended by the Gregory Committee and which, I thijnk, the Government of India
have blessed. Very early last year people belonging to the different pclitical
_parties, Congressmen, Communists, Justicites #nd Muslim Leaguers, all gathered
together by themselves and tried to find out what would be the best method
-«of ensuring satisfaction to the people, and they ‘suggested to the Provincial
*Government to establish a Provincial Food Council and a Food Committee for
«each district, a sort of Vigilance Committee in each area and so on. The Madras
Government have implemented all these. We have a Provincial Food Ceuncil
‘there which meets every month and deals with all the various detailed aspects of
food administration. The Government supply this Council monthly with informa-
‘tion as to what quantities are sent to the deficit districts from the surplus districts
during the_previous month and which foodgrains or other foodstuffs are in defect
‘in any particular area; also information with regard to manures, cattle, kerosene
-0il, sugar and all kinds of things which enter into the life of the common man
‘in every district; and if there is more satisfaction—perhaps less dissatisfaction—
with food administration in the Madras Provigre than there is elsewhere, it is
‘because the Government—a section,93 Government—have seen the wisdom
of associating people in the various localities with the detailed administration
«of their food policy. 1 believe this also is a matter which the Honourable Mr.
Hossain Imam referred to.

With reguid to the *‘Grow More Food'’ campaign, I must frankly confess that
I do not 100k forward to any very great addition to production of foodstuffs in this
«country as a result of this campaign. Personaliy it seems to me that it is
«ssentiully a loug-term affair, and whi.e diversion from commercial crops to food
<rops might yield a little more acreage under food crops and perhaps a little
extension of cultivation,—a few acres in this village or a few acres in the other
village might be added to the area under food crops,—the substantial addition
which is necessary if we are tc get out of our condition of deficiency in food
.supply in this country cannot, 1 am afraid, be had unless we wait for some
Yyears. I am afraid that piece-meal things like increasing the amount given in
.the way of agricultural loans from Rs. 2 to Rs. 8 lakhs in each Province or perhaps
.saying that we won’t collect ussessment for the first two or three yeuws, are
not going to give us any very great help. I personally think that the problem
«of the supply of this deficiency in our food supply being immediate, Government
.should concentrate essentially on the importation of the deficiency from abroad
. in an adequate manner. I think, Sir, that they should not only import quanti-
‘ties sufficient to supply this deficiency but they should import sufficient quantities
-for the building up of reserves, both at the Centre and in the Provinces, which
-will make us fully secure with regard to our food supply. I do not want to take
up too much of the time of the House but there is one point with regard to
rationing which I think deserves the attention of the Government of India. We
‘*have now embarked upon a policy of introducing rationing in the cities and towns
-of the country. But this policy, unless it is accompanied by other measures,
‘will probably, in the near future, transfer the problem we have got to tackle
From the towns to the countryside.
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Tue HoNouraBLE THE PRESIDENT: What are the other measures ?
Tre HoNoUrRABLE Sig GOPALASWAMI AYYANGAR: I,am just about to
mention, Sir. ’

Every system of rationing implies a system of effectivé price control.
The consumer in the cities certainly gets an adequate ration at a reasonable-
price. But we do not extend this control beyond the city limits to the country-
side. For instance, if we take rationing in my Province, it is certainly con-
ducted quite efficiently; Madras city is almost & model in that respect with
regard to rice. But you will be surprised to hear that towards the end of January
or the beginning of February, whiie the price of rice in Madras was somewhers
about 2} measures per rupee, 40 miles away, at the town of-Conjeeveram where
rationing had not then been introduced, and in the villages round about, it was-
something like 4 measures to the rupeee. )

Tne HoNoUrABLE Lt.-CoL. Sir HISSAMUDDIN BAHADUR: How much is
8 measure? ]

Tre HoNourABLE Sik DAVID DEVADOSS: If it is rice it is about 3 lbs.

Tue HonouraBLe Sik GOPALASWAMI AYYANGAR: Now, a discrepancy
of that sort between the price in Madras city and in villages within a radius of
40 miles from it shows that there is something wrong in our system. The realk
trouble is this. In Madras city Government have undertaken the responsibility
for procurement of stocks. These stocks are purchased in surplus districts, sub-
ject to ceiling prices, and imported into the city. The whqle lot of wholesale-
merchants in rice have been eliminated and Government store all' this rice in
about half a dozen godowns in the city and issue it to retail dealers®in the city..
The retanil price is also controlled. But outside this area, even in the surplus-
districts where purchases have to be made there is no effective control over the
prices that are paid for quantities which are purchased by whose dealers not for
export to Madras city or elsewhere—exports being controlled by transport per-
mits—but for consumption in the district itself. They buy at prices sometimes.
less thau what is paid to the grain purchasing officer, sometimes perhaps a little
more than is paid to the grain purchasing officer. They sell to’ retail merchants
at their sweet will and pieasure. There is no control over the prices at which a
wholesale buyer in a district can sell to a retailer in the same district, while
there is a price limit to what he could sell at in the deficit district to which he
may be allowed to tuke the stuff. This is partial price control.™I personally
think, Sir, that a great deal of difficulty has been created in this country by.
partial, half-hearted price control measures in the past. If we are controlling:
the price of a single commodity we have got to control it wherever it is sold
and bought. Not only that, we have got to control the price of such commodities
as are analogous to it, as are derivatives from it, as are consumed by those who:
produce that commodity. .

Now, rural areas will be a big problem in the future and I should advise the-
Govermnent of India to take this problem in hand. There is of course the diffi-
culty of whether we shall be able to introduce rationing in rural areas m o .
country of the size of India. It is a very big problem indeed. But I should
command for consideration what the Gregory Committee themselves have said.
viz :

“As regards rural areas where there may also be serious malnutrition and shortage,
general rationing is perhaps impossible, but in famine or semi-famine areas distribution-
:?‘t:}?t be left to thé normal chnnnel'a of trade and Governrgent action is absolutely impera-
From what I have been able to gather as regards conditions in rural Bengal
from the Honourable Members who have spoken upon this subject, T am afraid’
that a situation is developing in rural Bengal which more or less is on the lines
indicated by the Committee and somebody has got to take that problem in hand
and tackle it with efficiency. '

THE HoNouraBLE PANDIT HIRDAY NATH KUNZRU: It exists even in
cities in the deficit districts of Bengal.
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Tae HoNourasLE SiR GOPALASWAMI AYYANGAR: That shows perhaps
that procurement for those cities is not on the right lines. 1 is our experience
‘in Madrus that when the Madras Government relied entirely upon wholesale
dealers for procurement purposes for Madras city the system was full of defects;
it did not satisfy anybody. The Peoples Food Committee had to press ofi the
Government the need for their eliminating wholesale dealers altogether and take
.over the procurement into their own hands. They did so and you, have the pre-
sent state of things which has elicited the approbation of everybody who has
.gone and seen it. Perhaps in Bengal they still leave procurement in the hands
of those they call Government agents——

Trg HonouraBLE Panpir HIRDAY NATH KUNZRU: There are four chief
-agencies.

Tueg HoNoURABLE Sik GOPALASWAMI AYYANGAR. I think in a matter
like that which is so essential a part of the food policy the Government of India
should insist upon something more adequate than this. Of course it may not
be possible to introduce rationing in rural areas on the same lines as in the
cities. But the. problem in rural areas is not of the sume dimensions. The
producers there have got their own stocks. The labourers on the land in very
.many places get their wages in kind, or if they do not, even if they get paid in
" «cash, that cash they can insist on being converted into the old quantum of grain
they used to get from their employers. But there are large sections of the
population living in rural areas and in the smaller towns whe ‘are not dependent
apon land, who are not working on the land, who have got to buy their foodstuffs.
In their case it is necessary, I think, that: Provincial Governments should be
wurged to undertake the task of opening Government shops in suitable areas for
the ;girpoae of selling foodgrains at reasonable prices. I have little more to
say, Sir.

Tre HoNouraBLE Sir JWALA PRASAD SRIVASTAVA (Food Member):
Bir, I had no intention of taking part in this debate. The Director General of
Xood, Mr. Sen, has made.a full statement of what the Government has heen
doing in connection with the food problem since the last debate in this Counecil
and I thought that would have satisfied many of the members of the Fouse.
1 find, hcwever, that there are some misunderstandings and misconceptions and
I would endeavour to remove them as far as I can. Sir, I will repeat that we
‘have an all-Jndia policy and we are working to that policy. This policy was
introduced for the-first time last September, I think it was, and we have done
everything in our power to implement that policy. His Excellency the Viceroy
in his various public utterances has made it plain that there is an all-India
policy for food and the Government has every intention of working up to it. Sir,
:some of the speakers seemed to have been still in doubt as to whether the
<centre means real business in this respeect. I repeat that we take the fullest
responsibility for- the food problem of the country. But at the same time 1
would like the House to realise that there are autonomous Governments function-
ing in the Provinces, especially those Provinces where there is a Ministry. It
is true that the Centre has accepted ultimate responsibility for the success of the
food administration throughout India. In the discharge of that responsibility
we exercise a close watch over the proceedings of Provincial Governments within
their jurisdictions at every stage. Superintendence and control, however, must
be exercised with judgment and discretion. We could not ride roughshod over
every Provincial Government. We cannot be expected to assyme direct respon-
sibility fer the details of the day-to-day administration in every Province. When-
ever difficulties arise on policy o method or defect in the administration manifests
itself, we have to consider, firstly, whether our active intervention is essential:
secondly, what manner of intervention is most suitable and likely to achieve the
purpose in view; thirdly, the extent to which it must be pressed. In a constitu-
tion of a federal nature, the constituent units, especially where a popular
Ministry is functioning, must be allowed due scope in.the exercise >f the respon-
sibilities with which they are charged. Tt must be remembered also that we



FOOD SITUATION, 439

«depend on the administration of the Provinces—the administrative machinery
which the Provinces possess. This machinery we do not possess and so it is not
_physically possible for.us to undertake the day-to-day administration of food in
‘the Provinces. There have been occasions, Sir, when we have felt bound _to
press our views to the extent of issuing a direction and there have been and will
‘doubtless be others in which, though not fully satisfied  we have not felt"
_justified in pressing our opinion to such lengths. Sir, the House is aware that
1n certain vital cases the Food *Department has not hesitated to issue directions.

Tue HoNOURABLE THE PRESIDENT: What is the Government of India’s
;policy in regard to Indian States? You have to.d us about the Provincial Gov-
<ernments. ’

Tre HoNoUraBLE Stk JWALA PRASAD SRIVASTAVA: Well, I will come
ito that in a minute, Sir. In the matter of directions, Sir, I know they are very
unpalatable to the Province. They do not like them and in some ceses, as the
House is aware, I have come in for a great deal of criticism. But, Sir, I want
‘to assure the House that these directions are issued only when we are satisfied
that the other course which the Province proposes is not in the best interests
cof the country and so I would like to stress the fact that directions are & neces-
sary concomitant cf the ali-India policy. )

Tae HonourasLe Mr. HOSSAIN IMAM:: The less the better?

'I'nE, HONOURABLE MR. G. B. MOTILAL: The more the better!

Tur HoNOURABLE Sik J WALA PRASAD SRIVASTAVA: Bir, you have
asked me as regards the Indian States. ‘I'here we have no direct authority. We
can only proceed by persuasion and 1 am giad to say, Bir, that most of the
Indian States have fully co-operated with us in our policy. Almost every State
has done so. There have been surplus States and there have been detict
State~. Both of them have_accepted our policy and carried it out.

I hope, Sir, I have made it plain to what extent the Centre can go in the
exercise of 1ts powers of supervision and control in the carrying out of an all-
Indiy policy. Bir, what are the main pillars of this all-India policy of ours?

These have been given out before. In October last,"when 1 was speaking in this
House 1 gave sevén major points. Judging from the way some members have’
spoken, 1 feel these points will bear repititien. These are:—

(1) Stoppage of exports.

(2) Procurement of imports. .

(3) Association of the public with our policy.

(4) Extension of urban rationing. .

(5) Rigid enforcement of the Foodgrains Control Order.

(¢) Improvement of the procurement machinery.

(7, Price control.

Sir, I have never heard any effective or serious challenge of these poin!s.

Tre HoNourasLe Mr, HOSSAIN IMAM: What about transportation, Sir?

Tae Honourasre Sik JWALA PRASAD SRIVASTAVA : Well, that goes
without saying. : -

Tne HoNouraBLE PanpiTr HIRDAY NATH KUNZRU: That is of no import-
ence whatsoever! v

Trr HonourABLE S1e JWALA PRASAD SRIVASTAVA: It is of importance.
I do not mean that, but it is not a cardinal pillar of our policy.

Tre HoNouRaBLE PaNpiTr HIRDAY NATH KUNZRU: Whether food reaches
the people or not, is not that a matter of cardinal importance ?

Tae HowourasLe Sk JWALA PRASAD SRIVASTAVA: Will the Honou-
rable Member please let me proceed? He has had his chancer

I have never heard any effective or sérious challenge of these points from any
responsible quarter. On the contrary, I have been immensely gratified to see
that these cardinal points have been advocated by quarters like the Federotion
of the Indian Chambers of Commerce. If Honourable Members would lnok at
the Resolution passed by the last meeting of-the Federation of Indian Chambers
of Commerce. They will find that that body of responsible industrialists has
advocated the adoption of exactly these points of policy.



440 COUNCIL OF BTATE [1738 Mag. 1944

[Bir Jwala Prasad Srivastava.]

Sir, the House might well ask how far have we implemented them? 1t is
nct for me to say that we havé succeeded to a large measure. 1 think the
‘PN country knows it. Our policy has been accepted publicly by all the
*  Provincial Governments and the Indian States and is being
carried out by them. We have stopped the export of foodgrains; there are no
more foodgrains goint out of the country. We have already imported more than
the unnual requirements of foodgrains of non-Indian troops in India. We have
incessantly pressed and will continue to press upon His Majesty’s (Government
the necessity for substantial imports for civil consumption in India and to enable
us to establish u reserve. The basis of our demand in this respect has been
the Foodgrains Policy Committee’'s Report. As I have already said elsewhere
133 towns and 25 million people are now rationed in India, and we are pressing
all Administrations to extend and perfect their organisation for this purpose.
We have exercised constant pressure on Provincial Governments to improve the
enforcement of the Foodgrains Control Order, and improvements in the Order
itself are under constant and continual examination. There can be no finality
ir these things. We have likewise done all that we could to assist Provincial
and State Administrations to improve their procurement machinery and we are
now calling on them to examine what is necessary to enable them to go over
to monopoly purchase when necessary. As the House knows, our ultimate

objective is monoply purchase of foodgrains. '

I peed not remind the House of the steps which we have taken in the matter
of price control.. The principle of statutory price control is now accepted
throughout India. Even the Punjab has come into line. Although we have not
yet reached the stage at which it has been possible to establish all-India prices
for all foodgrains at the levels which we desire, we are constantly and consistent-
ly working towards that end. As you heard, a Price Advisory Committee has
been formed, and it held its first meeting two days ago.

Tae HoNouraBLE Mz. HOSSAIN IMAM: What is its personnel?

T HoNourabLe Sik JWALA PRASAD SRIVASTAVA: I am sorry I have
not got the list of members here. 1t is a committee presided over by the Econo-
mic Adviser to the Government of India, Sir Theodore Gregory. It is the
committee which was recommended by the Gregory Committee to determine
the prices of foodgrains.

Sir, in the matter of association of the public with our work, I have been
most anxious to do everything in my power. I receive every day numerous
useful suggestions from people all over the country, and I can assure the House
thut every one of these receives our consideration. 1 have never objected or
demurred to food debates, which have now become regular features of the
Legislature here. As Honourable Members know, we agreed to allot a day for
this debate here— ‘ ‘

Tue HoNouvrABLE MR, HOSSAIN IMAM: What about the Assembly?

Tur HonouraBLe Sik JWALA PRASAD SRIVASTAVA:—but I did not
object to the debate being extended to another day, busy though we are. Sir,
1 have not received any agreed request yet from the Assembly Parties. 1
believe some Parties want some day set apart, but there are others who do not
want it. There is no agreement amongst Parties on this question. I shall have
no hesitation, provided of course time can be found in the midst of other
business, in acoeding to their request.

I referred in my last speech here to the fact that I had decided to set up
a Food Advisory Council. We have done this; we have issued invitations to
33 people, amongst whom two are ladies. We have not yet received the
acceptances, but we hope that we shall soon have this Council going. The
Council wonld be composed of leaders of public thought who are interested in
the question of food. This Council will be a joint Council for my Department
and ior the Department of Education, Health and Lands, and will be presided
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over by me. I hope to secure the co-operation of many top-rank leaders in our
work through this Council. So far as associatiol of the public goes, I think no

- blame can be levelled at us that we have not done our utmost. We have pressed
on the Provincial Governments also to set up food Councils in accordance with
the needs of each Province.

Tug HoNouranLe MR, HOSSAIN IMAM: How many have done it?

Tre HoNouraBLE Sik JWALA PRASAD SRIVASTAVA: I believe seven
hawe done so. There are some which have not yet done so, and I am still press-
ing them. -

Tue HonourssLe THE PRESIDENT : Have you invited any members of the
Legislature to be on the Advisory Counecil?

Tae HoNourABLE-SIR JWALA PRASAD SRIVASTAVA: I am glad you
have: put me the question, Sir. There are one or two, but they are not there
us members of the Legislature. We have a Standing Committee consisting of 15
members of the two Houses, and I consider that Commrittee to he the body
through which members of the ILegislature should advise us.

Sir, I am not looking for any bouquets, but I venture to think that the
Food Department has, since last August, played a very important part in this
country in relieving the food situation Nobody regrets more than I do the
appalling loss of life which has taken place in Bengal. But I am quite sure, Sir,
that if the Food Department had not done what it did do, this loss of life would
have heen far greater and Bengal would have been faced with a bigger disaster.
The Honourable Member from Bengal, Mr. Rezai Karim, mentioned vesterday
that the Centre had undertaken to supply 798.000 tons of foodstuffs and u‘p 1o
the month of May or June had supplied only 73,000 tons. Sir, T am not able
to say whether the figure of 78,000 tons is correct or not. But I can assure
the House that during the last vear we supplied Bengal with more than the
basic plan quota. We supplied. T think. something over 800.000 tons of food-
greins so that Bengal can have no real cause for grouse against the Centre or
against the surplus Provinces.

y Tue HonouraBLE Mr. HOSSAIN IMAM: But not at . the psychologicul
ime.

Tur HoNoumraBLE SIR JWALA PRASAD SRIVASTAVA: Well, Sir,
it was not the psychological time. That is my point. In the wenth of May
they ought to have had their own crop. ] do not think they had exhsusted all
their crop by May. That was not the psychological time, to my mind.

Now, 8ir, I want to turn to Bengal. The period of the famine in Bengal
was, g+ the House knows, from August to December and, as I have said a
1amute ago, it was the supreme effort made by the Centre during this period
vhich saved Bengal from a gtill greater disaster. -

Tnr. HoNourABLE MR. HOSSAIN IMAM: From August t§ Dec . Si

Trne HonouRABLE Sir JWALA PRASAD SRIVASTASVA: OYesc ezr\n:;;’st&lﬁ
December. They were alright up to August. ' '
timg ;n: Howourasre Panoir HIRDAY NATH KUNZRU : August to the presenf,,

Tuv HoNouraBLE SiR JWALA PRASAD SRIVAS :
opinion of my Honourable friend. That is not mir?es.rAVA' That mey be the

Tz HoNouraBLe Paxpir HIRDAY NATH KUNZRU: T is the opini
of the people who are suffering. ’ ‘ RU: That is the opinion

Tre HonourABLE MR. HOSSAIN IMAM: It started much earlier. Sir

Tag HoNourasLE Sm JWALA PRASAD SRIVASTAVA : Sir, whatever may
have been the case last year, conditiong this year are entirely different. Whereas
last year they had a comparatively poor crop, this year they have what is known
beyond doubt to. be—my Honourable friend Mr. Kunzru ought to kmow—a very
large crop indeed. The second feature which is new is that in spife of the fact
that this large crop exists, yet we have agreed to continue to import into Bengal
a quantity of foodgrains equivalent to the whole of Calcutta’s uptake for the
venr. We have.done this in order to relieve the pressure on the Bengal districts
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thereby restoring confidence and facilitating the success of the Bengal Govern-
ment’s aman procurement scheme. With the largest crop for years past the
Bongal districts have only themselves to feed. The third new feature is that
the City of Calcutta has been rationed. The Central Government and the rest
of Indie have done, and are doing, all that could be reasonably asked of them
and more. But they have done so because they know that what the Bengal
Government have to face is in a sense a psychological problem among their own
people. The food is there in plenty, the conditions for success have been
ercated and the world and the rest of Indin will place a heavy share of responsi-
bility on the Government and the people of Bengal if they fail to feed them-
selves this year. As I have said, Sir, whatever may have been -the case last
vear, this year there is no shortnge of foodgrain in Bengal. As
it is, it is thers in abundance—millions of ‘tons of it. Our information. Sir. is
that in Bengal the bulk of the grain is still with the producer. He at any
rate. kas no doubt that it is there and there is nothine to prevent him keeping
enough for himerelf and still prnwdmn amply for the deficit areas. Tf the
producer hodls it, it will, in my view, not be a case of any natural or excusable
fear of future shortawe His chief motlve will, T am afraid, be nothing else
than greed for gain. T do not know whether my Honourable friends would des-
cribe that as hmrdmg or how they would describe it. But it is qomethmg
aerinst which it is the duty of every responsible citizen and of all who claim fo
lead representative opinion in Tndia. particularly in, Bengal. to set his face and
use his influence. -

THr. HONOURABLE MR, HOQQATN TMAM: What about those who encour-
nge this habit?

Trr HoNoURARLE SR JWAT.A PRAqf\D SRIVASTAVA: Well. T have
made my appeal to them. Honourable Members have rwhtlv emphasised from
timé to time that confidence is the key to the problein, confidence not only
that Government realise the extent or the limitations of their resources but
also the magnitude of the administrative task involved. The public may be
confident also that the Government now realise how muny people stand to gain
and make capital out of food wnd the distress of the common people. They
know to their cost how far many are still prepared fo go in the exploitation of
the powerful human motives of fear and gréed. For, it ig these motives more
than any actual shortage of food with which we are obliged to deal. We do not
receive any notable help from the multitude of Misg Mayos and Governments
are not aided in restoring the necessary confidence by being told in season and
out of season that they are idle, incompetent and corrupt by persons who possess
tte power or ought to have the power to influence public opinion. I feel bound
to add that'Governments themselves do not add to their prestige by quarrelling
umong themselves or abusing their neighbours and those who are trying to
assist them and bring order out of the chaos of vested local interests. I there-
fore, Bir, appeal to everybcdy 1o give us & hand in thig very difficult task. It
is no use, Sir, opening up every kind of stinking drain. This is time for work
and it is only by united work that we can overcome the monster of- famine.

8ir, 1 would like to say one word about transport ag it has bgen mentioned
by several speakers. An uuthoritative statement of the position has been made
by the Secretary for War Transport, Sir Surendra Nath Roy. But I want
Honourable Members to realise that there are many competing claimants for
transport not only in Bengal but all over India. In the Eastern Region the
fact that we are fighting thé Japanese oun a front of 1,500 miles long in some of
the most difficult country in the world as well as supplying the great Republic
of China must inevitably have its effects. A Committee under the auspices
of the War Transport Department has been set_up in the Eastern Region and
it reviews at’short periods the total transport available by road, by :rail, by
river and sea and allocates it according to the demands of the different compet-
ing claimants, The Provincial Governments and its needs are represented on
this Committee by the Regional Controller of Priorities who ig in daily, almost
l-r,nrly, touch with the Movements Officer, Bengal Civil Supplies Department,
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an experienced Major-General, with « luge military staff whose wuain duty
it is to plan for the steady and continuous mevement of food and other com-
modities that are necessary to keep the civil population going according to a
detailed and pre-arranged scheme. 1t is the constant concern of the Central
Government to ensure that the ueeds of the Civil Supplies Department for

“transport, and especially for food, are fully muet.

Sir, I would like to refer to another matter in which the House may be
interested. The Government of India appointed a Commission to enquire into
the cost of milling the wheat supplied by the Provincial Government to the

millers in Bengal and the prices at which the resultant products should be sold

to the public. That Commission made its report and its~report is now being
considered by the Government of India in consultation with the Provincial
sGovernment. The Commission made certain recommendations- regarding
prices which were immediately put into effect by the Government of Ben}al in

advance of the full consideration of -the report and the public has for some time

past been enjoying the benefits of the resultant reductions.
Tee HovooraBLE MR. HOSSATN IMAM: What is the reduction?
Tre HoNouraBLE StR TWALA PRASAD SRIVASTAVA: Cheaper flour.
Tre HonouraBLe Mr. HOSSAIN TMAM: How much cheaper?
Tar HoNourcere Sir JWALA PRASAD SRTVASTAVA  Flour is  being

.

sold. now at Rs. 10-7-0. 4 . )
T have already referred to the Calcutta Rationing Scheme. Tt is, T am glad

to say, functioning fairly smoothly in spite of the teething troubles that it had.
The two major points of criticism against it are the uneven, quality of grains
supplied through the rationing shops and the size of the ration. * There - have
also been’ indications that the number of shops might with advantage be
increased or that the number of persons registered with individual shops should
be increaseed. The situation as to this is being closely watched by the Pro-
vincial Government and it can be hoped that they will take whatever steps are
necessary to prevent undue delay in ration-card-holders procuring their
supplies. .

Now, Bir, as to the qualiby of the rice supplied, that must depend on the
quslity which is in the possession of the Government of Bengul. . The Bengal
Government acquired rice in the past from so many different sources but they
did not exercise sufficient check on the quality. Some of that rice iy now
reported to be of inferior quality. We have under consideration a scheme under
which in future the trouble of variations of quality will be got over.® For the
present we are doing our best to improve the quality which is being supplied
to Calcutta ration-card-holders.

Sir, just one word about Travancore and Cochin and I have finished. Sir,
1 was not present in the House unfortunately when I believe my friend Pandit
Kunzru made certain remarks about the position in Travancore and Cochin.
Sir, we read a statement which Pandit Kunzrw made after hi% visit to Travan-
core and Cochin. I think it was some time last Junuary. We were surprised
by that statement. As it was at variance with facts as we knew them we
issued a contradiction, but after we had issued this contradiction we received
u telegram from 8ir C. P. Ramaswami Aiyar, the Dewan of Travancore, which

reads as follows:—
“I have read with surprise Pandit Hirday Nath Kunzru's statement regarding the food

situation in Travancore and Cochin and also the Press note from Delhi, with which I
wholly agree. Stop. The two States are greatly indebted to the Government of India for
their solicitude and consider- that Pandit Kunzru's opinion formed and published after a
very hurried and imperfect survey of conditions in the States’is panicky and exaggerated’.

Tae HoNouraBLE Panpir HIKDAY -NATH KUNZRU: Will the Honour-
able Member allow me to offer one word of explanation ag soon as he hag finished ?
] TE]IIE HownourarLe Sic JWALA PRASAD SRIVASTAVA: Well, let me
inish, .

The Dewan authorised us to publish thig telegram but I did not want to

do so as I'do not believe in these controversies. Since we have again been
challenged on the floor of this House I have been constrained to read this
telegram and I have got other material here which contradicts in every detail
the statement made by Pandit Kunzru. N

|
|
|
|
|
|
|
|



444 ) COUNCIL OF STATE _ [17Ta Mar. 1944

I'rs HoNourapLe Panprr HIRDAY NATH KUNZRU: Will the Honour-
uble Member now give way?

THE HoNourRABLE SikR JWALA PRASAD SRIVASTAVA: -~ Yes, 1 am ready
to give way.

Tre HonouraBLE Panvir HIRDAY NATH KUNZRU: Sir, the statement
that 1 made with regard to Travancore—that is, the inability of the Govern-
ment of India to send there all the food that was needed and the consequent
distress—is borne out by the speeches made by Sir C. P. Ramaswami Aiyar
himself in the Food Conference that was held here in October. I have seen
thosc speeches becalise they were sent to a friend of mine for me by Sir C. P.
Ramaswami Aiyar himself. Besides when I had the pleasure of seeing him
in Trivandrum he said again that he was well aware of the position in the
State but thatr he was helpless because the Government of India could not
supply adequate quantities of food.

Tre HonouraprLe Sik JWALA PRASAD SRIVASTAVA: This certainly
does not appear w0 be the case from the telegram that I have received.

Tre HoNouraBLE Me. G. 8. MOTILAL: What is the date of thig telegran ?

THE HoNourABLE Sir JWALA PRASAD SRIVASTAVA: That wag dated
the 27th of January. I have three or four telegrams, one dated 7th of January,
another datd Tth of February and so on, and if Pandit Kunzru would like to
see them I would be very glad to show them to him. He has gone into details
tc. show that Pandit Kunzru's facts were wrong.

Tre HoNoURASLE Panpir HIRDAY NATH KUNZRU: ° I shull be glad it

the Honourable Member will place the speeches of Sir C. I’. Ramaswaini Aiyar. -

to which I have referred, before the House.

Tre HoNoURABLE Sie JWALA PRASAD SRIVASTAVA: Thig is what as
a responsible man he says.

Tae Honourasre Mr. HOSSAIN IMAM: Place it on the table of the
House.

Tae HovourasLe Panpir HIRDAY NATH KUNZRU: Together with his
speeches. *

Tae HoNvourAaBLE Sir JWALA PRASAD SRIVASTAVA Just to give an
indication, I shall read another telegram in which Sir C. P. Ramaswami Alvar
har said:— .

“Both the Dewan of Cochin and myself wish to record our great indebtedness to the
Government of India for having come to onr help at a very difficalt juncture’.

He then explains how Pandit Kunzru has gone wrong.

Tre HoNoUrABLE Mr. G. 8. MOTILAL: May I ask one mdré question?
Did Bir C. P. Ramaswami Aiyar also make a statement in the Committee here
that the Government of India were not giving them supplies which they needed?
Pandit Kunzru has refe;red to certain speeches. Are‘vou aware of those-
speeches ?

Trr HoNourArLE Sk JWAL!\ PRASAD SRIVASTAVA: Pandit Kunzru
must have misread the speeches, because at the Conference I presided on he
did not accuse us of any such thing. He hag realised that whatever we have
heen able to do has been the maximum that was possible and he was very
arateful for it.

Tre HorNovraBLE S1r DAVID DEVADOSS: He might have been thankfu)
for small mercies. but the question is: Did he met nnml;zh? ‘If T understand
the controversv what Pandit Kunzru seems to have said is that they did not get
enough. What Sir C. P. Ramaswami Aivar save is that he has got a lot.

Tae HonouraBLE Panpir HIRDAY NATH KUNZRU: Place his speeches
on the table of the House. That will settle the matter.

TBE HoNOURABLE Sik JWARA PRASAD SRIVASTAVA: Well, I do not |

want to raise a controversy. It has never been my intention to raise a contro-
versy, Sir. I think this is an iastance where we make statements whlch far
from doing any good do & lot of harm . . . . .

Tae HONOURABLE PANDIT HIRDAY NATH KUNZRU: They are perfectly
true. ’
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Tuk HoNouraBL: Sin JWALA PHASAD SRIVASTAVA: . ... and 1
would beg every member of this House, including Pandit Kunzru, not to make
the position more difficult at this stage.

Tue HoNoURABLE PAnDiT HIRDAY NATH KUNZRU: Well, I cannog be
a party to the suppression of facts.

Tus HoNouraBLE SR JWALA PRASAD SRIVASTAVA: Pandiv Kunzru
and every other member of the House is always welcome to come and tell me
of any defects which he may find 'in the.working of the food administration,
but when without coming to me, without even mesting the officials, someone
goes and makes a statement to the Press which undermines confidence, I ask
you, Sir, is it rendering a service to the country at a time like this?

8ir, I do not wish to criticise Pandit Kunzru. I do not doubt hig bona fides
but I make a request to him and I think he would be assisting not only the
Treasury Benches, for whom he may have no regard, but he .would be helping
the country by resisting the tempta.txop for undue publicity.

8ir, I have nothing more to say. I wish to thank the members of the
House for the great moderation whioh they have shown in dabating this ques-
tion of food. I shall be glad to consider all the various suggestions that have
been made and I shall do all that lies in my power to improve the situation.
{Applause.)

Tre HoNOURABLE MR, G. S. MOTILAL: There is one questlon which I
would like to ask, Sir. The Government of India have gone to the aid of the
Provincial Government of Bengal by taking over the responsibility for the
supply of food to Caleutta. Now, as the Food Member probably knows——

Tl;z HowobrasLe TRe PRESIDENT: You are not going fo make a second
speech ?

peTm-: HonourABLE Mk. G. S. MOTILAL: No, 8ir. I am putting forward
the point that there has been a lot of hoarding in Calcutta and also corruption.
Will the Government of India alto take over the responsibility with regard to
the anti-hoarding measures in Calcutta or leave it to the Government of Bengal
which has not been sble to eliminate corruption and hoarding that prevailed.

Tar HoNouraBLe Mr. HOSSAIN IMAM: S8ir, I protest ageingt the insinua-
tion.

THE Honomnm SR JWALA PRASAD SRIVASTAVA: That ig a con- -
troversial point: obviously two Honourable Members sitting close to each other
do not seem to agree.

Tre HoNoUrABLE THE PRESIDENT: The members themselveg differ on
thia matter.

This concludes the debate on the food gituation in India.

The Council then adjourned til. Eleven of the Clock on Wednesday, the

22nd March, 1944,





